7917 Bill Introduced

Mr. Speaker: The question is:

“That {he members of this Houze
do proceed to elect in the manner
required by sub-rule (1) of Rule
309 o¢ the Rules of Procedure and
Conduct of Business in Lok Sabha
fifteen members from among
themselves to serve as members
of the Committee on Public Ac-
counts for the term beginning
on the 1st May, 1965, and ending

- on the 30th April, 1966”.

The motion was adopted.
- Shri Morarka: I beg to move:

“That this House recommends to
Rajya Sabha that they do agree
to nomina‘e seven members from
Rajya Sabha to associate with the
Committee cn Public Accounts of
the House for the term begin-
ning on the 1st May 1965 and end-
ing on the 30th  April 1968 and
communicate to  this House the
names of the members so nomina-
ted by Rajya Sabha”.

Mr. Speaker: The question is:

“That this House recommends to
Rajya Sabha that they. do agree
to nomin3ie seven members from
Rajya Sabha to associate with the
Committee o Public Accounts of
the House for the term begin-
ning on the 1st May 1965 and end-
ing on the 30th _ April 1966 and
communicaie to  this House the
name: of the members so nomina-
‘ted by Rajya Sabha.

The motion was adopted.
12.25..nrs.

COAL "MINES - PROVIDENT FUND
BONUS. | (AMEND

- The Deputy Minister in the Ministry
of Law (Shri Jaganatha Rao): On be-
half of Shri A. K. Sen, 1 beg to move

6-4-65.
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and Power

for leave to introduce a Bill further to
amend the Coa! Mines Providnt Fund

: ,{and Bonug Schemes Act, 1948,

S Mr. Speaker: The question is:

“That leave be granted to intro-
duce a Bill further to amend the
Coal Mines Provident Fund and
Bonus Schemes Act, 1948”.

The motion was adopted.

Shri Jaganatha Rao: I introduce the
Bill.

12.25} hrs.
DEMANDS FOR GRANTS**—Contd.
MINISTRY OF IRRIGATION AND POWEK

Mr. Speaker: The House will now
take up discussion end voting on De-
mand Nos. 72 to 74, 135 and 136 re-
lating to the Ministry of Irrigation and
Power for wtich fve hours have been
allo‘ted.

Hon, Members desirous of moving
their cut motion: may send slips to the
Table withia 15 minutes indicating
which of the cur motions they would
like to move.

DeManp No. 72--MINISTRY OF IRRIGA-
TiIGN AND POWER

Mr. Speaker: Motion moved:

“Thit a sum not exceeding Rs.
25,47,000 be granied to the Presi-
dent to ccmplete the sum neces-
sary to deiray tihe charges which
will come in course of payment
during the year enuing the 3ist
day of Mavch, 1568, in respect of
‘Ministry of Irrigation and Power".”

Demand ‘No. 73—MuLTI-PURPOSE
RIVER SCHEMES

Mr. Speaker: Motion moved:

“That 5 sum uoi exceeding Rs.
1,75,31000 be granted to the Presi-

ection 2, dated

++Moved with the recommendation of the President,
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dent to compleie the sum neces-
sary defray ihe charges which
will come ir course of payment
during the year ending the 3lst
day of March, 3266, in respect of
‘Multi-purpose River Schemes'.”

Demanp No. 74—OteEr REVENUE Ex-
PENDITURE GF THE MINISTRY OF
IRRIGATION AND POWER

Mr. Speaker: Motion moved:

“That a sum nol exceeding Rs.
7,84,79.900 bLe gianted to the Presi-
dent to complete the sum neces-
sary to defray the charges which
wil! come 1t course of payment
during the ytar ending the 31st
day of March, 1966, in respect of

‘Other Revenue Expenditure of
the Ministry of lrrigation and
Power’.” ‘

Demand No. 135—CapiTaL OUTLAY ON
MULTIPURPOSE RIVER SCHEMES

Mr. Speaker: Motion moved:

“That a -um not exceeding Rs.
21,27,53.000 be granted to the
Presideat o compiete the sum
necessary to defray ithe charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1966 in respect
of ‘Capital Outlay on Multi-pur-
pose River Schemes’.”

DEmMAND No. 136—OTHER CAPITAL OurT-
LAY OF THE MINISTRY OF IRRIGATION
AND POWER

Mr. Speaker: Motion moved:

“That a sum not exceeding R
8,56,77,000 be granted to the
President to complete the sum
necessary to defray the charges
which wiil come in course of pay-
ment during the year ending the
31st day of Maich, 1966 in respect
of ‘Other Capital Outlay of the

=y

Ministry of Irrigation and Power”’.

These Demands-are now before the
House.
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Shri Krishnapa] Singh (Jalesar):
Though I must say that the Ministry of
Irrigation and Power has done some
good work during recent years, a lot
more remaing to be done.

The position a3 regards irrigation
in the country is that out of the total
cultivateq area of 328 million acres in
1960-61, the net irriga.ed area was
60:2 million acres, which is 20 per cent
of the total cultivated area. Out of
this, the area irrigated by Gov-
ernment canals is only 22 million
acres, which is seven per cent of
the total cultivated area. The
area irrigated more than once Wwas
on'y 8.7 million acres, which was only
a small fraction of the total cultivated
area. I must say that this is a very
disappointing state of affairs. Gov-
ernment should think of remedying it.

In the Third Plan the target for ir-

rigation potential, of major and
medium works, was placed at 24- 47
million acres, but only 16.4 million
acres ha- so far been achieved. It is

cxpected that by the end of the pre-
sent Plan, another two to three mitlion
acres wil be irrigated. Therefore, we
shall still be short of the target.

It ig obvious, therefore, that the
major and medium irrigation works
cannot solve our problem of irrigating
the entire cultivated area. What is
necessary is that we should turn our
attention to minor irrigation works.
Minor irrigation works are the only
way of solving this problem.

1 understand that the Government
of UP. has, during the present year,
constructed about 91,000 new masonry
wel's, or has helped the cultivators to
construct this number of masonry
wells. Other States are also either
constructing masonry wells or tanks
and minor irrigation works.

This brings us to the problem  of
generating adequate electric power for
pumping water from these minor ir-
rigation works. As regards this, our
present position is rather disappoint-
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ing. I would like to give the figures
of a few countries. Some years back,
Lord Birkinhead wrote a book in
which he prophesieq that India or
the .:ub-mounianeous regions along
the Himalayas and other mountains in
India would become the most highly
industrialised parts of the world. We
are far from achieving that stage. The
United States of America generates
943,053 million kw of electric power.
For the United States, the installed
capacity in thousand million kWs is
208,760. For UK, it is 42,490. For
USSR it is 82,461, while production in

USSR is 369,275 million kWs. Even
China generates 58,500 million kWs
while India generates only 25,815

million kWs. The installed capacity
for India is 6,712 in thousands of kWs
We are still very far behind what we
are to achieve. It appears from the
report of the Ministry that the pro-
gress of most of the works had been
held up due to want of adequate mate-
rials and want of forecign exchange.
These two bottlenecks shoulq be re-
moved as early as possible and this
important work should be speeded up
at the earliest posiible opportunity.
There is another important point
about the cost of the electrical energy
that has been produced. No figures
are given as regards the comparative

cost of power which is generated
in this country, and in other
countries. 1 remember to have

read an article some years back in a
magazine edited by the late Dr. Meg-
hnad Saha in which the auther said
that the cost of generating electricity
in India was the highest in the world
which means that the cost of power
supplied for industrial and agricul-
tural purpose; would also be the high-
est. 1 would like to know what the
present position is.

So far as my State is concerned,
they charge a uniform rate of 14 paise
per unit at present which 1 dare say
is etremely high. I understand from
the report that the Ministry is pro-

posing to reduce the charges to 9 paise

per unit, Then there are certain other
difficulties with which the consumer

is faced, such as the minimum charges.
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Even an agriculturist hag to pay this
minimum charges. Current is not al-
ways supplied in time. Sometimes
current is supplied 1n April or May,
just before tne rain starts. If the
cultivator is unable tc consume any
current during the monsoon, which he
could not pussibly do, then he has to
pay the minimum charges. Some sort
of trouble is tnere with regargq to the
line installation charges. The con-
sumer cannot a:way. afford to cons-
truct his own iine which is very costly.
Therefore, he has to request the Gov-
ernment to construct a line for him
and when the line is constructed the
consumer has lo pay the cost in instal-
ments. It so happens that if a line is
constructed for one particular con-
sumer, the Government on the applica-
tion of the other consumers allows
other connections. Then, when the
connections are uailowed, it is not al-
ways decided by the Government to
reduce the cost which the original con-
sumer pays. It takes a long time. He
hag to go on making repre-entations
and for years correspondence goes on
and the consumer is put to a loss. I,
therefore, hove that the Government
will take these points into considera-
tion.

Some of our projects which are
very important have got to be taken
up—in South India, Nagarjuna Sagar
and Sri Sailam projects; in Rajasthan,
the Rajasthan canal which is going to
carry water to the desert and so on.
I understand that in Gujarat, they are
very much neglected; so also in Ori-
ssa. There are sc many other pro-
jects as will sureiy be in a vast country
like ours. Madhya Pradesh has a
number of rivers which could be ex-
ploited and power generated and water
used for irrigation. It is time that we
took up this work seriously.

The other point, a very important
point, is with regard to electrification
of rural areas. Out of 55 lakhs of
villages, so far less than 40,000 have
been electrified and we are tolq in the
report that by the time of the birth
centenary of Mahaitma Gandhi, one
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lakh villages will be electrified. I do
no: know why we should impose a
limit on rural electrification. It will
be difficult for these States which are
constructing mminor irrigation works or
even for individual cultivators to pump
water ang irrigate their crop if electri-
city is not made available to them.
Therefore, the work of electrification
of the rural areas should be speeded
up and we should try to see that as
many villages as possible are supplied
with electric current.

Now a very important point which
has been agitating the minds of our
countrymen, especially the country-
men of the rural areas, is the question
of floods. In 1963 they causeq a
damage of over one hundred crores of
rupees throughout the country. The
exact figures are nol available to me
for the couniry but in Uttar Pradesh
alone, the damage caused to crops was
well over Rs. 18 crores; 3.31 lakhs of
houses were ¢ither destroyed or
damaged and over 2,000 cattle and 300
human lives were lost. The amount
of discomfort and injury to health
which was caused by water-logging in
the flooded areas wag enormous. The
cause of these floods in most cases is
the silting of rivers which have be-
come shallow and cannot hold all the
water during the rainy season. Then,
there is the question of canals, roads,
railways which interrrupt the natural
drainage in the country. Unfortuna-
tely, when roads, railways and canals
are planned, adequate arrangements
are not made for drainage of water
with the result that during the mon-
soon vast areas of the country are
flooded or become waterlogged. Water
cannot flow. The reason is that the
bridges and culverts are not broad
enough to permit the flow of water to
the lower areas. Therefore, what is
required now is that a correct assess-
ment should be made and as early as
possible the drainage improved. Some
neyw drains have been constructed, but
they are not adequate. A lot will
have to be done., We have hearq a
lot about the floods .in Delhi. Delhi
being the capital probably  attracts
greater attention. But in my consti-
tuency alone, a large area than the
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entire area of the Union Territory of
Delhi was flooded last year. If one
goes there , one would find that at
several places water is collected even
at present. In one place I found that
a new jheel of about six to seven miles
in length and a mile in breadth has
been formeq by these floods, and the
cultivators who were rather prospe-
rous, who owned more than 3 hundred
bighas of land, were working on the
railway as labourers and have had to
dispose of their cattle because they
cannot feed them and they cannot
feeq their familes. Very good land nas
been submergeqd under water, 1
therefore hope that this qustion of
drainage, construction of new drains
and the improvment of drainage on
roads, railways and canals will be
taken up as speedily a; possible. The
people are very anxious; even at pre-
sent, when the rains are two to three
months away, the pople have already
started feeling that they would again
be put to loss, that their cattle would
be destroyed, that their house; would
fall and they would have to move
away with their families. I therefore
hope that the Ministry will tackle this
problem satisfactorily.

According to the report, the Minsitry
admits that adequate funds are not
available. They neeq about Rs. 300
crores for the construction of the
necessary drains and other measures,
but only about Rs. 25 crores have been
placed at their disposal. I would
lik to emphasise on this Ministry as
well as on the Ministry of Finance that
they should allow sufficient funds for
this very important purpose, which
would alleviate the sufferings of the
large number of people, and save the
country from incurring losses. It will
be an investment; every year, ag it is,
revenue to the tune of crores and
crores of rupees has got to be remitted
and taccavi and ratuitous relief has to
be given.

I shall now say a few words about
this relief. The relief is so small and
is so insignificant that when I worked
out the figures for Uttar Pradesh, 1
found that it came to just Re. 1 per
head of the people who are affected
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by floods. With one rupee, he can-
not possibly construct a house; he
cannot possibly purchase grain or good
seeds for the next crop. Therfeore, if
relief is to be granted, adquate relief
chould be given.

There is one other aspect of this re-
lief. When taccavi is given or any
other relief is distributed, the entire
money does not reach the man for
whom it is meant. It is known to
everybody that when this money is
collected, not only the proper amount,
but some thing extra has got to be
paid by the man who accepts this
relief. So, I hope that this important
aspect will receive the attention of the
Ministry.

The only other point which I may
mention here is waterlogging and the
subsoil water which has risen in cer-
tain part; in Punjab ag wel] as in
Delhi and near about Delhi, in South
India and in quite a number of other
parts of the country. Due to the con-
struction of canals and due to the
heavy rainfall, subsoil water has risen
with the result that most of the good
land has been rendered unculturable.
Unles; some arrangement is made for
improving the water-level of subsoil
water, it will become difficult to go
ahead with our schemes. It could be
done eiiher by pumping or by impro-
proving the drainage. This problem
hag now become more and more
serious. I therefore hope that the Mi-
nistry will pay adequate attention to
this problem and improve the con-
ditions of some of the very good lands
which have been affected in the last
few years by this problem.

I again reepat that the Ministry has
done some good work, but there is
quite a lot of work which remains to
be done. Most of our projects which
were conceived formerly have proved
to bz uneconomic. Therefore Isay that
although all the important projects
shoulq be taken up, all those which
have been taken in hand should be
speeded up, we should pay greater at-
tention to minor irrigation works.
Minor irrigation works are the only
‘way by which we can solve our pro-
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blems of irrigation. I hope that the
Minister will pay adequate attention
to thig very important subject.

Shri lgbal Singh (Ferozepur): Mr.
Speaker, Sir, I support the Demands
for Grants under the control of the
Ministry of Irrigation and Power. As
far as the last year is concerned, this
Ministry has done gooq work. Many
schemes have been included, and the
work that has been done on all other
schemes is nearing completion, and
some new power stations that have
been established have also begun to
generate power. All this gives us
nopes for the growth and prosperity
of India as a whole.

Wherever these schemes have begun
10 take effect, they could be com-
mented upon, and we could commend
the efforts’ of the Government, But
still, the time has come when we
should study the bottlenecks that are
coming. We should find out whether
these bottlenecks are in relationship
between one State and another or
whether they are in respect of foreign
exchange due to which things are
stagnant and so on. I say this because
there are so many inter-State dis-
putes. So, this is the time when we
should take some measures. We should
create, on an all-India basis, perma-
nent river boards, which shoulg be
under the control of the Government
of India. The old Acts cannot help
us in the matter of river disputes
But those Acts can be and must be
amended, and the Government ot
India should take up the inter-State
river water disputes and the inter-
State water resources under their
control and they should develop the
schemesaccording to  the national
policy and not benefit one State or
another. The States are at logger-
heads, One State says that its water
has been taken away; another State
says that its jands have been taken
sway. And there are so many com-
plications like this. Now is the time,
when the fourth Plan is to commence,
that the Government of India should
take up the matter.

Secondly, as far as the potential is
concerned, it was estimated as 25
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million. Now, it has come to 19
million. We may, however, create only
16 million, That is not a good prog-
ress. Whatever the difficulties, it is
for the Ministry to come to the House
and request for help. Whether the
difficulties are with regard to the
foreign exchange or more money, or
any other resources, they must come
up before the country and this House
and tell us. What is more, they must
push up the work on hand, because
the whole prosperity of the peasant
and the whole prosperity of the rural
areag depend on this Ministry. If the
Ministry lags behind, practically the
whole of rural India will lag behind.
There can be no denial of the fact
that if the peasant does not get water,
he cannot be prosperous.

Then I come to another important
point which is the international Indus
water treaty, The first phase of the
withdrawal shoulq the completed on
the 31st March, and that date has gone
by. With the completion of the
Trimu-Islam  link in Pakistan, we
should withdraw our waters in the
first phase. If there is any difficulty,
the Minister should come before this
House ang tell us. Otherwise, as far
as Pakistan is concerned, it is giving
a lame excuse that it has completed
the canal but the contractor has not
handed it over. The areas from which
I and Maharaja Karnisinghji come are
the worst sufferers. We agreed,
because it was a national agreement
and we did not grudge, But the time
has come to withdraw the water under
the first phase If still Pakistan per-
sists, they must senq the reply that
under the treaty, at the most they can
have water for one year and they
shouid not be given more time under
any circumstances, because the suffer-
ings. of the people of Punjab and
Rajasthan, of Ferozepore and Ganga-
nagar, are immense. When crops
mature, water recedes and the output
becomes very less. So, firstly we should
withdraw the water and secondly
when the treaty is going to end in
1970, we should have created the po-
tential to withdraw the whole water.
The Government of India is not doing
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a national duty. The Beas dam is
progressing, but it is not according to
schedule. I do not know whether we
will be able to complete the Beas
dam and Thein dam in time. It is an
international agreement and its cbli-
gations and repercussions should be
realised, Thein Dam and Beas Dam
are most urgent and they must be
completed according to schedule, so
that by 1970 or at the most 1973, we
should be able to take the whole water
which is due to us, No water should
go to Pakistan after that. It should be
taken as a national measure. The hon.
Minister should not say that the
Planning Commission or some other
department does not agree. These pro-
jects should be given highest priority
in the circumstances in which we are
placed.

The biggest problem of Punjab is
waterlogging, because of the crea-
tion of so many canals, roads, increase
of rainfall, etc. To remove that
problem, the Punjab Government has
taken up a programme of drainage,
which is quite comprehensive and big.
The Centre has given Rs. 16 crores
for the third plan. But they have spent
Rs. 16 crores in the first two years
and now they are spending more
than Rs. 20 crores from their own
resources. The Government of India
should help them. Waterlogging is a
national problem and not the problem
of one State, The premier State of
India, the granary of India, is being
ruined because of waterlogging. More
land ig going out of cultivation than
coming in every year. The Punjab
Government have no resources. They
have spent Rs. 20 crores from their
own resources, because of the pres-
sure from the people; they cannot be
indifferent to the sufferings. of the
people: For drainage, they have spent
Rs, 20 crores and they require more
than Rs, 20 crores still for this yezr.
That money should be given as ex-
gratia grant or any oOther grant, so
that they can complete all the pro-
jects in their drainage programme.

There 'is no money for maintenance
and repairs of existing drains ana
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bridges. There are so many bridges
connecting the villages, and resources
are not enough. The Government of
India should help them in this also.
Otherwise, if they are not maintained
properly, the money spent alreacy
will be a waste, So, more money
should be provided to Punjab in the
fourth plan, so that the facilities
already createq may be maintained.
If we put the flood water from these
drains into the canals which go into
arid areas where there is not much
rainfall, it will be useful. For example,
if you put the flood water from the
Chandbhan Drain intg the Sirhind
Canal, Gang Canal and Rajasthan
canal, that can increase the storage
at Gobindsagar as well as the storage
at the Beas dam. We should link up
these drains in such a way that flood
water may be removed from places
where it is dangerous and utilised in
another place for beneficial purposes.

Coming to electricity boards, I do
not think they are functioning well

in the present context. We have
created them as autonomoug bodies
with old rigid ideas copied from

USA, where the whole situation is
different from ours. Pressure has
come on the electricity board for rural
electrification, The time has come io
change the functioning of these boards
totally; if we cannot do away with
them, because they are a bottleneck
in our progress. We are producing
steel in the country which is not
economical, because it cannot be
economical in the beginning, How can
it be economical to take electricity to
the villages for tubewells? How can
the electricity board say this or that
is not economical and be a bottleneck
in our progress? We should have an
open mind and take big decisions.
The time hag come to review the
functioning of the electricity boards.
Generation and distribution of power
may be given to them. But as far as
development work and taking
electricity to villages is concerned, it
is not profitable and they cannot
have resources from them. The State
Government is not helping,
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We have got a big programme ot
rural electrification. That is the hope
of rural India. True, it is not a paying
business, but even in America, Russia,
Britain and in any other country ot
the world, it is not a paying business.
How can it be paying here? India is
a poor country where we have high
construction and maintenance cost,
red-tapism, officialdom ang so many
bottlenecks. (Interruptions).

We are hoping to complete the
electrification of 1 lakh villages on
the centenary of Mahatma Gandhi’s
birthday. That is a big programme
for which we require Rs. 200 to Rs, 300
crores. From where can it come? The
Government of India should give a
grant to the State Government for
rural electrification. We shoulg tape
the resources of LIC for this purpose.
Why not LIC help in the develop-
ment of rural areas? They are giving
loans to anybody, even to companies
which are not genuine, companies
whose management cannot be relieg
upon. LIC can give loan to the Siate
Government and the State Govern-
ment can give loan to the State electri-
city board for rural electrication. That
is the only hope for completing this
target of 1 lakh villages. We should
tap the resources of both the Centraj
and State Governments and make
rural electrification cheaver. Why
coulq we not have wooden pole: or
some other cheaper variety of poles
so that rural electrification might be
completed in due time? Moreover,
other resources may also be tapped to
complete it in time.

13 hrs,

The biggest bottleneck in the way
of quicker rural electrification is State
Electricity Boards, I would say that
the whole problem of rural ele-trifi-
cation should be taken away frum the
purview of the State Electricity
Boards. It is a developmental work
which cannot be performed by an
autonomous body; in fact, their fune-
tioning ig anti-developmental, if I may
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say so. I would suggest that the rura.
electrification work shoulq be taken
up by the State Government and once
it is over it should be handed over
to the State Electricity Board.

Then I come to my area which is
the worst sufferer I am referring to
Ferozepur and Kagra districts. We
have suffered because of the Indus
Water Treaty and the Rajasthan
Canal. The Rajasthan canal
which is an inter-State project,
passes through Ferozepur bhut the
benefit will go to Rajasthan. Not a
single acre of lang either in Feroze-
pur or in Kangra will be benefited by
this scheme. On the other hand, their
lands will be submerged oy the
construction of the Rajasthan Canal.
So far as the colonisation of the
affected people is concerned, even
though so many reminders have been
sent, nothing has been done so far.

I will give only one instance. About
14 or 15 years ago land was taken
over for the Harike pond. Yet, not
even a single oustee has been given
any alternative lang for the last 15
years. Then, land was taken over for
the construction of the Ferozepur
feeder canal, which wag for the
benefit of the Gang Canal. Not a
single oustee of Ferozepur has been
given any land for the last 15 years.
So also, in the case of Rajasthan
Canal, 2 lakhs of people of Punjab
will be affected, either in Kangra or
in Ferozepur district. As it is an
inter-State project, if it ig the inten-
tion to improve inter-State relations,
the Rajasthan Government must be
compelled to re-settle these people on
the newly-irrigated lands in Rajas-
than, After all, they are rural peopie
and they are not accustomed to
running business or industry. Their
only way of livelihood is by cultiva-
tion and so they must be given land.

Shri Karni Singhji (Bikaner): Mr.
Speaker, I shall confine my remarks
on the Ministry of Irrigation and
Power on the subjects that afflict
Northern Rajasthan, part of which that
deal with the water shortage situation
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and, surprisingly enough,
which that deal with floods,

part of

The question of providing irriga-
tion facilities and drinking water has
been brought up year after year, al
least for the last ten years, by me on
the floor of this House, as also in the
consultative committee meetings. The
question of providing irrigation
facilities is very very important, parti-
cularly in the context of our sad
position on the food front, but the
queston of providing drinking water
on humanitarian grounds is a ques-
tion which is of absolute necessity in
a welfare State. We profess our great
concern and anxiety about India’s
teeming millions and their sufferings.
Some of the problems that we in the
desert face are very well known to the
hon, Minister opposite and to my
brother members here, because I have
spoken at length on this subject year
after year. I would once more like to
remind them that there are some parts
of Rajasthan where water, I mean
underground water, is brackish and so
the water coming out of wells cannot
be drunk and t is because of this
that people have to trave! vast dis-
tances, sometimes as much as 10 to 20
miles, just to get notable water which
they can drink. Rainfall here is scanty
and there are no lakes, This matter
was brought to the attention of the
hon. Prime Minister and this House
by me particularly when the Rajas-
than Canal Project appeared on the
drawing boards many years ago. The
people of this area have learnt to
suffer and-suffering for them is not
new. But when the project for the
life-giving waters of the Rajasthan
Canal came about ang the project
emerged from the drawing board
stage, it naturally gave us an oppor-
tunity to place these difficulties before
the House and the Government as a
solution was within sight.

Sir, as you know, this particular
areas draws its entire water supply for
drinking purposes from rail-borne
carriages from Bikaner. During the
tenure of Shri Hafiz Mohammad the
number of rail-borne carriages was



7933 D. G—Min. of

{Shri Karni Singhji]
increased so that the
the afflicted areas coulq get a little
more of drinking water. But my
request now is, that now the Rajas-
than Canal will be reaching close to
a point from which a lift channel can
be taken for ‘both irrigation and
drinking water, simultanecusly. an
assurance be given to the House and
to all of us by the hon. Minister that
this scheme will now definitely
materialise.

villagers in

I will just quote to you from the
observation that the late hon. Prime
Minister, Shri Jawaharlal Nehru,
made when I once spoke on this
subject, Prime Minister Nehru said:

“One aspect which has not been
forgotten in the Plan but which
came before me more vividly is
that in some parts of the country
greater amenities should come
to the people—little things, say,

water supply in Rajasthan. The
thought of it is irritating that
people cannot get good water

yet. In some places they have
to go miles to fetch their water.
Whatever Plan there should be—
of course, in the Plan it is cer-
tain that every village should be
given pure water and, may be,
by the end of the Plan this will
be done—greater importance
should be attached to the com-
mon, basic necessities of human

life which everybody in India
should have.”
When this problem was once more

raised and I discussed it with my
friends in the lobbies, they said that
1 should now approach the hon. Shri
Lal Bahadur Shastri. I have very
great respect for the hon. Prime
Minister, but I would like to inform
the House that, as far as meeting
the Prime Minister is concerned, now
it is easier to climb Mount Everest
than to meet the Prime Minister. I
tried to meet him in November and
1 told his Secretary that I would be
here for a whole month and which-
ever time suits the hon. Prime Minis-
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ter on any day would suit me. But
they told me that there were men on
the waiting list since August. If
Members of Parliament are kept on
the waiting list from August to meet
our own Prime Minister, the Prime
Minister of a free country, what
chance do we stand of bringing our
problems before him? I would only
cay this much, that Ministers should
not lapse into some of the failings of
the British and princely India. India
is now a free country and it must be
possible for public representatives,
the representatives of the people, to
meet their Ministers. I can only say
this much that during the time of
Prime Minister Nehru it never took
more than three days to meet him if
anybody ever wished to see him after
asking for time.

Now, as a result of the recognition
of the problem on the part of the
late Prime Minister Nehru, a meefing
was convened at my request by
Hafiz Mohammad Ibrahim and it was
resolved that a speedy solution be
found to mitigate, the sufferings of
humanity. But, in spite of that,
much of this project remained on the
drawing boards. In 1963, again at
my request, another meeting was
convened by the Irrigation and
Power Ministry in which the officers
of the State and Central Govern-
ments participated. It was accepted
that the possibility of a lift channel
trom Mile 48 on the Rajasthan Canal
should be examined. The Chief
Minister of Rajasthan, whom I
requested, also wrote back to me to
say:

«As far as I can foresee, it
should be possible to supply
water from the Rajasthan Canal
to the area around Lunkaransar.
I need not assure you that I will
take up the proposals with the
Central Government and will
definitely see to it that adequate
and permanent arrangement for
the supply of drinking water is
made in that area. Steps are
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under way to carry out a com-
p-ehensive survey of the prob-
lem.”

To implement the assurance of the
Chief Minister a sub-division was set
up. They have prepared a scheme
which is under scrutiny of the Canal
Board of Rajasthan.

The crux of the
the Canal is now
48 and it is expected
year this time the
Canal will be completed at this
stage. 1 would request the hon.
Minister to take the House into con-
fidence and tell us whether irrigating
this area to the extent of, say, about
2 lakh acres by a lift channel will be
part of the plan and whether as a
result of this irrigation scheme
drinking water will also be available
to the people in the desert.

problem is that
approaching mile

that by next
digging of the

1 would like to mention here that
there was a time when a little diffi-
culty arose as to whether the Minis-
try of Irrigation and Power would
handle this matter or the Ministry
of Health because drinking water
came under the latter. I must say
with much regret that the hon. lady
Minister of Health, who toured this
desert area last year, came and put
up a project that was going to cost
something in the region of Rs. 10
crores. The contention of the Health
Ministry was that if water was to
be supplied to any part of the desert,
it had to be pure filtered water. I
have nothing to say in this regard.

If the country can afford to give
filtered water even to the desert
areas, it would be most welcome;

but as far as the priorities are con-
cerned, we would prefer to have any
sort of drinking water rather than
wait for the filtered water which
may not come for the next 20 years
or perhaps the project may be shelv-
ed as a result of that. But a great
deal of delay has been caused bet-
ween the Ministry of Irrigation and
Power and-the Ministry of Health
and I do hope that now that we have
a dynamic minister, like Shri Rao, a
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speedy solution to the problem will
be found.

The Rajasthan Canal Project is
coming under the Central Govern-
ment and there is something about
this in the Demands for Grants in
which it says that it will be taken
over by the Centre by the 1st April.
1 believe that there is some delay
in this matter and, I would request
the Minister to speed up this thing.

Another observation I wish to
make is about the Pong Dam the
construction of which has to be
speeded up; otherwise the Rajasthan
Canal will not be perennial, Now
that our country is facing a food
problem, it is imperative that the
Rajasthan Canal is made a perennial
canal and that the Pong Dam work
is speeded up.

As far as the Ghaggar floods in
northern Rajasthan are concerned, I
would like to congratulate the hon.
Minister who himself conducted a
tour of this area and saw the hard-
ships that the people are facing. A
very large amount of food-stuffs is
wasted yearly as a result of these
floods and the Suratgarh farm itself
was damaged this year and in pre-
vious years. But the floods this year
were perhaps the worst. They went
right into Pakistan territory. The
hon. Minister is very much alive to
the situation and I do hope that he
will be able to get a move on with
the scheme to solve this problem.

I do not want to take -too much
time of the House. I would very
much like to support my hon. friend,
Sardar Igbal Singh, who has dwelt
at length upon the Indus Water
Treaty and the question of withdraw-
ing the water that we can legitimate-
ly withdraw from Pakistan. I do
not see why we should keep on giv-
ing water to Pakistan when we al-
ready have a food problem in our
country. I hope, the Government
would consider that matter seriously.
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(Shri Karni Singhji)

I will now conclude by thanking
Shri Rao for all that he has done
for the people of Rajasthan and for
the people of our country. We have
very great confidence in his ability
and we know that he has a dynamic
personality. He is one man, I know,
in the Cabinet who can put his
finger on the problem in one minute
and I sincerely hope that the prob-
lems of irrigation, flood conirol and

drinking water will be solved
expeditiously.

Shri Eswara Reddy (Cuddapah):
Mr. Speaker, Sir, the importance
of irrigation and power has been

recognised by each and every country
in the world and much more so by
countries, like ours, whose economy
is still undeveloped. The masses too
are evincing greater interest in irri-
gation and power, more than in any
other subject, because they are
definitely aware that any marked
improvement in their development
entirely depends on water and
power. After all, it is on the
strength and stability of these two
wheels the chariot of economic deve-
lopment takes its strides. Whenever
our late Prime Minister, Pandit
Jawaharlal Nehru, was to inaugu-
rate any irrigation or power project
he used to rise to poetic ecstasies in
praise of these modern temples.

13.16 hrs.

[MRr. DEPUTY-SPEAKER in the Chair]

Fortunately for us we have at the
head of this important portfolio an
eminent engineer, a dynamic person
and a man of integrity. Projects
have grown with him and he has
simultaneously grown up along with
them. The seriousness and sincerity
that he attaches to his job is simply
astounding. But, I have got my
own doubts and fears as to the
amount of work he could turn in the
present set-up of the Government,
because however eminent a  driver
may be, he cannot go ahead as he
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likes with limping bulls and an out-
dated and rotten chariot at his dis-
p_osal.

As we are in the last year of the
Third Five Year Plan we have to
take into consideration the targets,
the achievements, the failures, omis-
sions and commissions of the Minis-
try during the Third Five Year Plan.
It is not denying the fact that some-
thing substantial has been done. We
have got great, magnificent dams and
power-stations, real feats of engineer-
ing, to our credit; but, what is un-
done is aiso vast—it is not small.
Had there been correct planning, a
proper approach to planning, serious
implementation, tenacity to keep to
the schedule and advance mobilisa-
tion of key materials, certainly we
would have done much more.

Against the Third Plan target of
creation of 30 million acrés of irri-
gation potential, it is expected that
the achievement would be only 20
million acres of irrigation potential.
It is still more staggering and depres-
sing to see that out of 44 million
acres to which water was ensured to
be supplied in all the three Plans,
only 20 million acres are expected to
be irrigated.

Regarding electricity also, it is the
same position. Out of 13 million
kilowatts expected to be achieved in
the Third Five Year Plan, only 11
million kilowatts are going to be
achieved, and out of the additional
20,000 villages to be electrified only
13,000 villages are going to be electri-
fied.

The reasons for this shortfall are
many and varied and one of them is
chronic shortage of foreign exchange;
another is short supply of key
materials, like cement and steel.
Take, for instance, cement, I think,
the Central Water and Power Com-
mission is the sponsoring authority
for cement. It has to supply cement
for all major and medium projects
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but it is wunable to
of the

to the States;
meet even half the demand
States.

Regarding minor irrigation projects
also, the position is the same. Pub-
lic announcements go forth saying
that they are giving top priority to
agricultural production and they
give directives also to the States to
give top priority for agriculture in the
allocation of cement, but in their
circulars to their Departments of
Civil Supplies, agricultural is ranked
fourth in the order of priorities. On
the other hand, all buildings of Gov-
ernment of various kinds are going
on unhampered, whereas even wells
are unable to be completed for want
of cement.

Thirdly, the original estimates of
all these projects have gone up.
Our Engineers’ estimates have prov-
ed to be, most of them, incorrect. In
the case of almost all the projects,
their costs have grown abnormally.
Take, for instance, the Nagarjunsagar
project. The original estimate was
Rs. 90 crores but according to the
revised estimate the cost is going to
be Rs. 140 crores. The same thing
has happened in the case of Farakka
Barrage project, The original esti-
mate was Rs. 56 crores and now it
is Rs. 66 crores and it is feared that
it may be doubled by the time it is
completed. To crown all these things,
there is the bad financial position of
the States. Many States are unable
to meet with the rise in the cost of
these projects and it is here that the
Centre has to come to the rescue of
the States in the interest of the
nation and in the interest of the
masses. As a result of this abnormal
rise in the cost and the lack of suffi-
cient financial assistance, the cons-
truction is dragging on not for years
but for decades. As a result of this,
the yields are not accruing in time
and the benefits are also delayed. So,
I urge upon the Centre that in view
of all these things, they should come
forward to take one major project in
each State if the food crisis has to be

tackled. We have to increase our
agricultural production. If the humi-
liation of importing foodgrains from
foreign countries has to be wiped
out eternally, the Centre has to
seriously consider my suggestion. 1
think every Member of the House,
irrespective of the party affiliations,
will support my suggestion that the
Centre should take one multi-pur-
pose project, one major project, in
each State and complete it by the end
of the Third Plan. I think the Gov-
crnment also cannot reject it on any
ground of principle. The Centre has
already invested some money in
Bhakra and it does also share the
cost in respect of D.V.C. and also the
Farakka Barrage. Whatever it may
be, one thing is definite that the
Centre has decided to take up the
Rajasthan canal project and, if the
report is true it would come into
effect from 1st April, 1965.

Shrimati Vimla Devi (Eluru): He
is afraid to take up the Nagarjun-
sagar project. If he does so the
people will say that he is partial to
Andhra.

Shri Eswara Reddy: I do not
grudge for this. I heartily welcome
the Centre for taking up the Rajas-
than canal project. I only say that
you may extend this thing to all
other States and take one major
project in each State.

Shrimati Vimla Devi: Specially the
Nagarjunsagar project.

Shri Eswara Reddy: I am alsv
thinking of asking one thing. There
are some industries in the public
sector. Irrigation is also equally
important as any industry. Then why
should not major irrigation projects
to have a placed in the public
sector? Why should there be a dis-
criminatory attitude towards irriga-
tion? The Government has rvealised
that there should be increase in the
agricultural production and in this
context the Government should come
forward and find finances—it has to
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[Shri Eswara Reddy.]

fing finances at any cost—and see
that one major irrigation project is
taken up in each State in order to
overcome the food crisis.

As regards electricity, I am ~ glad
to pote that the Planning Commis-
sion has come with a suggestion to
the Centre to undertake the respon-
sibility of planning and setting up
electricity undertakings in various
regions. It has got many advantages,
such as, standardised designs, bulk
purchase, best locations and avoi-
dance of separate consultants, etc.
But I am surprised to find that some
States are reluctant to this idea. 1
hope the Government will pursuc
this and convince those States about
the usefulness of this proposal made
by the Planning Commission.

Regarding rural electrification, at
present, the proportion of electricity
used for irrigation purposes is very
small, namely, 6 per cent and it is
very much less in the Eastern Siates.

Door Assam stands at the lowest
tevel.
Shrimati Yashoda Reddy

(Kurnool): What about your State?

Shri Eswara Reddy: It is
than that.

more

Then, only 13 villages are going to
be electrified in the first three years
of the Plan. The case of West Bengal
is very peculiar. Though its per
capita consumption stands at the
highest in India, about 170 K.W. or
so, only 1 or 2 per cent of the rural
area is electrified. It is a very sorTy
state of affairs to see that only 44,000
villages are going to be electrified
during all the three Plans as against
5-6 lakhs of villages in our country.
The Ministry has to take serious note
of this gap if the agricultural pro-
duction is to be boosted up in our
country.

1 also hear that 50 per cent of land
under tubewells in U. P. has not been
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utilised because of high power rates
ang the U. P. Government is incur-
ring a loss of Rs. 4 crores in the
maintenance of tubewells. So it is
not enough that by merely lending
loans to State Electricity Boards this
can be solved. Farmers have to be
supplied with pump sets on a large
scale and minimum guarantees have
to be done away with and the elec-
tricity rates have to be brought down
so as to be within their reach.

1 would like to draw the attention
of the Ministry to another unpardo-
nable flew in their activities against
nature’s calamities. Of course, they
have the Flood Control Board and it
s qoing something in the direction
of controlling the floods. But the
flod is not only the one aspect of
the vagaries of nature. There is also
famine. Famine is the permanent
¢isitor in various regions of many
States. About the  miseries of
famine-stricken, the less said the
better. Their miseries are aggravat-
ed in the recent period as a result of
the abnormal rise in prices also. It
should have been the elementary
duty of the Centre to come to the
rescue of these famine-stricken areas
who are the most impoverished and
famished lot of our country. No.
State could tacle the problem on its
own. The Centre has to come to
their rescue. I charge this Govern-
ment of callous indifference and neg-
ligence to these famine-stricken
areas. There is no use of bluffing the
people by saying that we have done
something and we have made provi-
sions in the Plan and so they may
meet it to some extent. All those
provisions are for all the areas. No
specific significance is attached to the
famine areas. The people of these
areas are not demanding or putting
forth any luxuriolis or unattainable
demand of your welfare society, the
socialistic pattern of society, or your
democratic  socialism. They  are
damn afraid of your ghost of socia-
lism. They are simply asking the
right and opportunity to exist and
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the conditions to be provided to live
there.

I, coming from such an unfortu-
nate area as Rayalaseema, would like
to tell the Government how lightly
they look at these famine areas. For
instance, I may take the example of
the Tungabhadra High Level Canal.
1t was as far back as the eariy years
of the 20th century that the porject
was conceived to irrigate four famine
districts of Rayalaseema through a
high level canal from the dam con-
structed on the River Tungabhadra.
But when the project ‘was taken up
in 1945, the high level canal was
mercilessly delefed, and only the
right and left bank canals were taken
up. After great pressure from the
State and great agitation from the
people there, the Céntre at last
accepted the scheme for the high
level canal in 1958. But unable to
understand, the depth of the feelings
there and the urgency of the situa-
tion there, they split the high level
canal project into two parts, and the
first stage is still dragging on. I would
request Government to take up the
second stage immediately in order to
mitigate the sufferings of the people.
In right earnest; they can begin the
second stage also along with the
little incomplete work of the first
stage from the very first year of the
Fourth Plan so that dislocation may
also be done away with.

This second stage of high level
canal would irrigate some parts of
Anantapur and some parts also of my
Cuddapah district; where the weir at
Gandikota which will be constructed
would irrigate about 70,000 acres.

In regard to the DVC I would like
to say one thing. The heed for re-
organisation has been accepted, but I
do not know what difficulties the
Ministry is facing in reorganising it.
The delay in reorganisation is only
causing loss of efficiency and leading
to demoralisation ' among all cate-
gories of employees. 1 also deem it
my duty to bring to the notice of
Government sOome allegations that I
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have received agamnst this corpora-
tion. I would cite only some of them.
1 may also tell the Minisiry here that
some of these allegations had been
referred to during the recent budget
discussion in the West Bengal Assem-
bly by many of its Members the first
is inefficient and incompetent top
management. The second is the gross
misuse of autonomy in the field of
appointment, promotion and exten-
sion of services. The third is too
many Supervisory posts and a top-
heavy administration. The fourth is
the corrupt practices of the Chief
Engineer (Electrical), the Additional
Chief Engineer (Electrical) and the
Power System Engineer. The fifth is
the misdeeds of the deputed woerson-
nel. The sixth is the misuse of
vehicles for  personal  use. The
seventh is the absence of a modern
accounting system. The eighth is the
unsatistactory performance of three
West German generators. The ninth
is the denial of bonus and the tenth
shifting of the headquarters from
Calcutta to the Bihar area. 1 would
like Government to be seized of the
matter, and 1 would request them to
set up an impartial ‘inquiry ccm-
mittee consisting of persons possess-
ing of technical and administrative
calibre set right matters in time.

gror &1 fasrer | 7ATE I
cqaTT W § AT WA AW
qv Wg9 I« @ 8 |

g5 @@t § W& ¥ o T
W ¥ wg & Fgd weer IW g
gnﬁ'«rtaaga:.trmiiglﬁa
T FT A g9 oo ¥ 9 FF W
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21 ¥ faew ¥ fred gu T
§ T aTE WUET A e s
wfed

ag HTAT Y AT § A A FRT A
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o A € 1 § 5@ w1 aga O qwA
g1 NNEe T A afe 72 w09
To ST &S & AT § 99 & fA¥ @
¥ @ E AT AT A9 F 99 q [
MM IFT A g g fFm s a
il

A FY ATH g =fed g e
T 300 FAT To & WMT JEL &
Y I R E AN 5T 10 FUF
To T F WY & 1 T @1 F L
50 FAT To 2 & AT TH AT FY T FY
SreTq 1 A9 79 3 I o 5 oo
TRYFR I T I RN IIY
g FFAT E, WY G F 50 TS To
F @ 9 aY gw 97 enle QU A
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A A FA AW AR F A &
I F1 9T gw ¥

am ey 5 e e,
St for geeY ®e Y, 0w w6, q@i
¢ QU I § 1 98 ) A AT
TEN, € 1934 F qUWET N9 L& FF
7 ft | 9 W 9% GH TG g aHr
& Fifs s F A B T T A
21 ¥ e ag & B ufE oAw
T 3 o foy w A T @1 AT
Bz Ty @ ¥ TET §, TEEn
§ ARy AT A AN E | ST R
at @@ fawr wr & AE wEEN
F oy S2fesie & ifma & fee
W o T A2 G A W
weg w1 9mfEd ) Wiy g A9
TET 2, I F A A I 99 ¥ g
& T 2| @ fa¥ e F 9y F1H
For arfgy, Afe o 9w $3 &
oY @ AT F1 @9 FET QA I TEL
gar 21

TR gl JEE 3 FHow gar
2 e wR AT § fawe
e grar &, awmEl ¥ g & WK
e ¥ gt 21 AfFT gAR T 9@
& 2, wifs gw # afewS 7 faeiy
) omd ww oA § 5o oA
2T 3FAT o 2T AW T AR &
I T TE WG FY A FT AT A&
IfFT 7w @ | W A wEw
ATEY | W FY T A F W H AT
Tfed wifs W 7w F § wAw
2 g9 AW ¥ A A A ) § A
¥ ol A A A @ & W P
agt foage sfdiom &% @ o @ s
1 sarer T fremr 1 gaR A fawe
oA AR | F 9T
F aTeY o) Wi S a9 W § |/
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¥ ot & far o¥ &1 1963 § QT
& wrar =fgy an, AIfFT g AW A
1964—65 ¥ AT M § fHT o ag g
gy MmO R R
g w@rr) faee IfEw F oa
a1 e =fgd | &R ¥ AWK 3
AT F wEl ¥ cafefee w8
3 R 759 J¥ &) W T4 #/
ST TS GAF JqT §, o J@T
2, afea wg & o 9 ofaw 3
frr w1 oo A ¥ dEEEr
T ¥ @ T8 75 el ww
<fa | e g, faee §, www g,
ST F W aga O & agt # It
F o oq waaw & & dEr Qe

# g feqdde & TR 1 0F

IqeT A : AW feAEHe
F T wow & g8 I F )

st st § foiww ¥
Fray ¥ € FEA AEdl § | g Fgi
qgq ¥ TAfRF AeX §9 I R
FfT il ¥ T g @ 6 W TF
et 3T A g K ouw ww F
3w @ § % 787 ¢ Wex a0 @
fryfeMac I T
fa¥ @ s ¥ I &7 I oIEw
& a af afed | R aF
1 3 & e wfer . R Agt
wafefedl akw g9 €1 97 & fa@
oy wq @ gfedr ¥ A foaw §
&< s & gt we 3 fRr amaw
W Gar A feur s & e ¥
g ¥ it T agy R g @
faoreft 9T T F ARC Y &9 9 =T
F 1 wR fedt ot a0 TET AR @ R
et wd faet aTr ) W F wRw
TR TET I &R 0FT &6 gu T
T for 37w & F i w1 3w
]| P ae W Am TB W dER
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Mr. Deputy-Speaker: Hon. Mem-
ber may now move their cut <notions
to Demands for Grants relating to
the Ministry of Irrigation and Power,
subject to thier being otherwise
admissible.

Shri Sarjoo Pandey (Rasra): I beg
to move:

“That the demand under the
head Multi-purpose river schemes
be reduced to Rs. 1.

[Failure to take public opinion into

consideration  while formulating
river schemes. (7)]
Shri Narendra Singh Mahida

(Ananda): I beg to move:

“That the dematid under the
head Multipurpose river schemes
be reduced by Rs. 100.”

[Need to implement Narmada Valley
Project at the earliest possible
date (8)]

“That the demand under the
head Multi-Birpose river
schemes be reduced by Rs. 100.”

[Failure to implement multi-purpose
river schemes (9)].

Shri Sarjoo Pandey:
move:

I beg to

“That the demand under the
head other Revenue Expenditure
of the Ministry of Irrigation and
Power be reduced to Re.l.”

[Failure to have uniform
rates in the country.

electricity
(10)]

Shri Narendra Singh Mahida: I
beg to move;

(i) “That the demand under
the heag Other Revenue Expen-
diture of the Ministry of Irriga-
tion and Power be reduced by
Rs. 100.”

[Failure of developing medium ifri-
gation works (11)].



7953 D. G—Min. of

[shri Narendra Singh Mahida]

(ii) “That the demand under
the heag Other Revenue Expen-
diture of the Ministry of Irriga-
tion and Power be reduced by
Rs. 100.”

IShortage of power particularly acute
shortage in the State of Gujarat
(12)].

(iii) “That the demand under
the heag Other Revenue Expen-
diture of the Ministry of Trriga-
tion and Power be reduced by
Rs. 100.”

{Need to take measures for genera-
tion of Hydro-power as thermal
power is far costlier than Hydro-
power. (13)1].

(3v) “That the demand under
the heaq Other Revenue Expen-
diture of the Ministry of Irriga-
tion and Power be reduced by
Rs. 100.”

{Need to co-ordinate Central and
State Electricity Boards (14)1].

Shri Sarjoo Pandey: 1
move:

(i) “That the demand under
the head Other Capital Outlay of
the Ministry of Irrigation and
Power be reduceq to Re 1.”

beg to

[Failure to control floods (15)].

(ii) “That the demand under
the head Other Capital Outlay of
the Ministry of Irrigation and
Power be reduceq by Rs. 100.”

{Failure to take flood control mea-
sures (16)].

(iii) “That the demand under
the head Other Capital Outlay of
the Ministry of Irrigation and
Power be reduced by Rs. 100.”

ISlow progress of electrification in
villages (17)1].

(iv) “That the demand under

the head Other Capital Outlay of
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the Ministry of Irrigation and
Power be reduceq by Rs. 100.”

[Inadequate arrangements for irriga-
tion in the country (18).]

(v) “That the demand under
the head Other Capital Outlay of
the Ministry of Irrigation and
Power be reduced by Rs. T00.”

[Need to check malpractices in Irri-
gation Department (19)].

(vi) “That the demand under
the head Other Capital Outlay of
the Ministry of Irrigation and
Power be reduceq By Rs. 100.”

[Lack of drainage works in the
country (20)1.

Shri Warrior (Trichur):
move;

I beg to

(i) “That the demand under
the heaq Ministry of Irrigation
and Power Dbe reduced by
Rs. 100.”

[Need to expedite construction  of
the Sabarigiri Hydel Project (38)1].

(ii) “That the demand under
the heag Ministry. of Irrigation
and Power be reduced by
Rs. 100.”

[Need to supply cement, iron and
other materials in time to avoid
stoppage of construction of Hydel
and Irrigation and Projects
BN

(iii) “That the demand under
the heag Ministry of Irrigation
and Power be reduced by
Rs. 100.”

[Need to expedite the Idikki Hydel
Project in Kerala State (40)1.

(iv) “That the demand under
the heaq Ministry of Irrigation
and Power be reduced by
Rs. 100.”

[Need to establish Thermal
in Kerala State (41)].

Plants
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(v) “That the demand under
the head Ministry of Irrigation
and Power be reduced by
Rs. 100.”

[Need to meet the entire expenditure
by Central Government for mea-
sures to protect the Kerala sea
coast from sea-erosion (42)].

(vi) *That the demand under
the heaq Ministry of Irrigation
and Power be reduced by
Rs. 100.”

[Néed to take steps to establish the
Southern Power Grid without any
delay (43)1.

(vii) “That the demand under
ithe heaq Ministry of Irrigation
and Power be reduced by
Rs. 100.”

[Need to guarantee supply of enough
power to Kerala State from Ney-
veli Power Station (44)].

(viii) “That the demand under
the heaq Ministry of Irrigation
and Power be reduced by
Rs. 100.”

[Need to have a master plan for irri-
gation—flood control and control
of soil erosion (45)7].

(ix) “That the demand under
the heag Ministry of Irrigation
and Power be reduced by
Rs. 100.”

[Need to reduce the rates of power
consumed for agricultural pur-
poses (46)1.

(x) “That the demand under
the head Ministry of Irrigation
and Power be reduced by
Rs. 100.”

[Need to reduce the rates of power
consumed by small industries
“4nl. :

(xi) “That the demand under
the heag Ministry of Irrigation
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and Power be
Rs. 100.”

reduced by

[Need to enlarge the scope of rural
electrification (48) 1.

(xii) “That the demand under
the heag Ministry of Irrigation
and Power be reduced by
Rs. 100.”

[Need to allot more funds for soit
conservation in Kerala State (49)1.

(ziii) “That the demand under
the heaq Ministry of Irrigation
and Power be reduced by
Rs. 100.”

[Need to expand and improve the
activities of the Peechi Research
Institute, Kerala (50)].

(xiv) “That the demand under
the heaq Ministry of Irrigation
and Power be reduced by
Rs. 100.”

[Need to allot sufficient foreign ex-
change for Hydel Projects in
Kerala State (51)].

(xv) “That the demand under
the heaq Ministry of Irrigation
and Power be reduced by
Rs. 100.”

[Need to examine the record of dele-
gations sent abroad (52)].

Shri P. K. Deo (Kalahandi): I beg
to move:

(i) “That the demand under
the heag Ministry—of Irrigation
and Power be reduced by
Rs. 100.”

[Need for inclusion of the Upper In-
dravati Project in the Fourth
Five Year Plan (61)].

(ii) “That the demand under
the heag Ministry of Irrigation
and Power be reduced by
Rs. 100.”

[Nced to reduce the electric charges
for agriculturists (62)].

(iii) “That the demand under
the head Ministry of Irrigation:
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[Shri P. K. Deo]

and Power be
Rs. 100.”

reduced by

i Undesirability of pursuing the Mani-
bhadra barrage project on the
Mahanadi (63)].

(iv) “That the demand under
the heag Ministry of Irrigation
and Power be reduced by
Rs. 100.”

[Need for providing flood protection
embankments along the Tel and
the Udanti rivers (64)].

(v) “That the demand - under

. the heaq Ministry of Irrigation

and Power be reduced by
Rs. 100.”

{Desiravinty of having an all-India
electric grid (65)].

(vi) *lhat the demand under
the heag Ministry of Irrigation
and Power be reduced by
Rs. 100.”

INeed for expanding the rural electri-
fication programme (66)].
‘Shri Karni Singhiji (Bikaner): I
beg to move:

(i) “That the demand under
‘the heag Other Revenue Expen-
diture of the Ministry of Irriga-
‘tion and Power be reduced by
Rs. 100.”

[Need for lift irrigation in and sup-
ply of drinking water to the
brackish water area of Northern
Rajasthan (67)]. .

(ii) “That the demand under
the heag Other Revenue Expen-
diture of the Ministry of Irriga-
tion and Power be reduced by
Rs. 100.”

INeed to take over Rajasthan Canal
: by the Centre (68)].

(iii) “That the demand under
the heag Other Revenue Expen-
diture of the Ministry of Irriga-
tion and Power be reduced by
Rs. 100.”
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[Need for linking Rajasthan Canal to
the Kandlg port (69)1].

(iv) “That the demand under
the heag Other Revenue Expen-
diture of the Ministry of Irriga-
tion and Power be reduced by
Rs. 100.”

[Need for speeding up the work on
Pong Dam to bring about early
perennial supply to the Rajasthan
Canal (70)]. :

(v) “That the demand under
the head Other Capital Outlay of
the Ministry of Irrigation and
Power be reduceq by Rs. 100.”

[Need for speeding up of Rajasthan
canal (71)1.

Mr. Deputy-Speaker: These cut
motions are now before the House.

=t qHAT AR A (FIAR)
JYTETE AR, EH TS UF T AT T
e st RS e ¥ a7 g feadma
T HAY AEE ¥ S oW = A §
A TO FE AT IT T A AEA qaAST
F afes fod § @9 § o foel
g ¥ W O AT AW
2 fg #1 g T F FAFT I AT A
TE FT qHAT

dfeq dg€ 7 Fgr AT :

“] wonder if one could find
better two words (than Irrigation
anq Power) to express what we
want in India.”,

That was the noble, great feeling of
that great soul when he was here.
So long as he was alive, he worked
for that,

& e waea, s fauEa § 3R

70 F1 4 § JEHY g7 T FAT T

IR T AT R AT FW A

ag W ¥ |t #1 0E hunger-

want TR FA ST T A
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fasd qu FTel ¥ TUEE T I FWEA
TN BEETAFEOF AG 1 WA
o1 g ez & & SO Faw 3w TG
aSrdE Fam A ¥ & @ 9§
faee A qu TG F7 FFaT AW W
o=8 &\ FW A gAT ¥ | W&l 0FS
g o faag @ F7 oIw 8§
I 35 O w9 A I T A9 §
¥ g% sEeX Af) Fgar g1 AW
-gaE g {5 5t am R wawEdwT
X 7 ey s AR gg A FamEr
g fF @ = W fFw w8 (FA-
|l ) g AT T W

o § AT T S FT A HqY
T F AR feamn awar § 1w A
ATt A fagre 1 amw faar § o sy
AT qE afg s qaft Jrg
3t Y 3FT AW foray freswm f Ty s
qHT 0% g USSTIRAE | TR
e fg=rs sk far welt Y @
[iga It W 4 AR agy ¥ WAl
F X ¥ at agt ¥ A & gE@ F
g T I WGl WG AW A A
6 @ W A TuT Y T & fow &
AT 399 TS & | FETHT THIF SIS
R A R oY 7t & dv e W w @
&

Fgl 9T FWEY AT I @G,
e Ao N 7E g ] AR a9 IO
T FH AT 99 @ § S AT TH
3 T TF BT AT FIH A FET AZT
FT U aF @I ET 1 Tl TN
“agT W F §, Frey aO JAR G
ara &, qfeedt o 9t A wRe e
& arex (Fewts) TRfoas §t Jor
ARG @y awt
¥ faer § W W 9@ Sw
T IECAM A STo TN TTH W R
1 FATL TUT HeAt AT S T TG T
AT AT FY Y T T W W FH Y
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FH AR qTET AT 91, AR FAR
e’ 7 g@R @ fag aw q
AT §q FI9 { 9gq 78R I, ofe a9 ¥
SUIRT F Mo T @& I fFar1 1
I TIY SATRT &4 I A6 § T A
5K fag & | 9@ A F1 AT E
i furer § i@ R T § s e
R fagr & agan o oo foet #
STt 912 AT o EE o fa=rs geir gar
foae & «f famr &1 e o fag A
T ==t 99 W 8 F v = e
F mfed gR ¥ I9FT ST AT
I W FA | AN F A
T F wfy &R AR F AR F FAw@r
SHE FIAT FGAT § A AT FQT §
5 = eTvme Ao ¥ AN ¥
AT W F AR N WEr w2 foaard
TG |

F govm o & smar g1 @ dWT
f5 =gt ¥o 9@ WEH-RW I TE
sfaaa—rdar ¥ | W© § a9 I
T IS & | agET e w1 FET
F aaTe F< faar a1 W A9 7 qaew
¥ waq W@ ¥ 9g AR fEn, iR
foret T ST TET FOT T @I ] |
59 gEey R A gfrady g davsey
¥ oF wee T AN a1 &y qwaT
ey T AT TR | W A F W
Jqver dvar o fera wefraT o Swer.
F A owEE F q W AT T
R frev gy & ¥ T T afensd
FIT 48T & FAE ofEr § T8 Iy
o9 & Uz W At A § o R a3
FAS Yo W@ TET @ AT 9T
T Fe AT @ Fe § o gy v g
fiF 93 FT AT T 9T AT AT A G
firar s wER fowr @A F
T A Y qer fear s {q
gTE g FrmeR ¥ o &
@ FT ATEET F A T o §
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[fv 7T ya© wEw)
¥ fog s o @y o e ¥ fad
T feaT s s A g ofe # W 5w
AT & WFM 1 Mo TT WE A
TE F AW AT AT AW AR AR
' AFET TGS FT agT AW GY AFAT
&

T A A § ag FEA O §
& wmg St ¥ ofesslt FR0 AT F
waiaga ¥ faw qaq saww fear § 9o
forg Faer fagre & adi frm 2w Jow
& aadr foen & frame WY saR g
E Ak TR us F gEe fad el
WY 3w g fag s 7 ot gra dmar g
afea uw a1 & 9 & = ¥ FE
aean g1 fe afEra & 39
FATQ T AT ¥ [ T AR
& qar 7 &Y fF ST WA % g MY
HIT Aerar & 38 & 91 F gwfag
ag A AT HAT AT FY q9T T qEA
F1 Fga1 Ifaq gwar aifs =@ Fw
AT T ETHT AT S |

o & o0t qe foEw & graeg ¥
TG FEAT AT g | 79 foww { oww R}
aga wuasE F19 fFar &1 Faw fam
# & 7, s 5w fraw § s@w ¥ Ak
gaX TETHT A St w fear & W
o &0 & fau AoEe gTEn § AR
FAHT FAIfEd FTIE &1 A9 @
fr ST fage & o1 o=g ol &
¥t stgi =g Afear & agtea) afv Oy
g Y aTg F FTXO agT T AT |
wmew 3@ gnn fF fva sve A F
FIOAW A AT A I A7 0T |
W W g T qrE I
1 oo wgT HqAY St ¥ wed G
a1 f& mo W agr 1 AT gEw
7Y 36 at gt & frg aga T AT awAT Y |
TR FEN F AR gH wvaw faan
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% 3o T WEY W9 I® W T 8§,
fawm fad | gaFr Aww € fF oo
I4 T UHAes U & fAu A 66-67
¥ T I® FW AfFT TR G | a7
o7 Y AT @9 1965—-66 ¥ ugT F &Y
HR {97 7T qG F FRO QT AT
ST aFY & ITT AT AR & | qT IF AT
IEET BT A T HATEIEEAT §

o & grior fam@ FT AR AETE ¢
aifes o ¥ wgrmn & fF 89 1969
a%s st e o feew maeEr ¥
T T 3N ¥ AT O 1@ T Y et
? &7 QT | 9 AT ATET T IF @<
R A 3R faoret ¥ d_T SR AT W+
gfaumg o &7, s Qe s
T TAIX STo T FRT T¢ TQ@ET
5 fF @50 & N ag F auw A=
T ¥ W AT AT G IR F
9 HITHT q&7 AW A wgr a7 5 oo
S faeeft &Y firme F for faorell avz
fir a0 somd 1 fae fawrey & 7 &fs-
ar€ gy &1 feoe ¥ a9 amw aiEy
¥ H0 Y THENHF G S 7 FEHAT
| zafeg & frae s& fF oo &5
afefrbed ¥ S &1 2 wEEEy,
1969 ST 9w feaw warha aF wawF
g7 FX | FER FT T AR EDAT
FT FH I ¥ FIOA FEAT ARG b
qFo¥oTo R ToATE oo T ﬁﬂ'{ﬁ
FROFT ¥ TR T 91 AR IF
T W ST FW F fag
@ gem fair ¥, @@ w09 qw Y AT
TR ¥ fow o7 3EE el F faeEr-
FT0 T ¥ T I T WG qTH FF
mefrETgEs a1 I
g 7 wex 5@ fean s A F
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ST W gFrg waan fpufrEge T
feerT =1fEw |

14 hrs.

IqrenE WAL . AAAIA qIEA T
aOg SETT &1 T ® |

st TR TR T CECRG S
ﬁmﬂﬂ?iﬁ%mﬂﬁwﬁg

cafqi § A wfaw 7 FEX gU A
wwﬁ w3 fawe ¥ oAt 9@
aew fFT FATE

oA ¥ ufus @ W
AT ST Ry 1 =F & A T AT
T & fE g WOl 99 qEr "Il
=ity dfeq AgE &1 AT w1 AEHT
&7 3T & AR I @A B QI
2| g ¥z %1 fawa § fr s W qTHT
T A T A9 & H/IC IAF -
FTC A T 1 & S ¥ AT FEAT
argat g & we gEd AR 18eE
et o feaw waredr ¥ foT a oF
aTg T ¥ e qE oga awa A
0T FeT AL WARE HIT & AFAT
f& I g § AW o T WRA A
+2 fir 3 et gt o1 & 1 w1g
+r ¥ wE ¥ 81, I wa FbreT
F w2 ¥ &Y, T q@ FIAT qZT AT
qwa & fr e ffetma & f@
g9 F9 fear S 1

ﬁ@mgﬁtugj a7 faggT At
T TR W aweAl § WA 8098
ﬁﬁﬁﬁﬁmaawuﬁmwﬁ-
o wwean § 0% g@ wAwg # A
Fae ¥ F1AA QA1 AOEY | T
wﬁ’rg&frwrﬁt ﬂﬁwa.gﬂ’ﬁiﬂ q47-
Fq BT FEANIT GEFAT F 975 HIAC
&% frear g Sfgg | Tg wATEA
iz =T & WA T gy gwied
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HAECEIR I AME LK A1)
T 2q /N7 eMA A & (AL FAG TR 1

g & qfarami £ wf7 gasaw
ST 7 %€ A1 9 HOST AL SR HiE
=i T faen & fau ww & fo,
3oz 92w ¥ fau ok w7 wsAl &
fou a3 =8 ¥ oy § 1 == T
frefwT # 9a § | I\ g
Y ST AT | AT IRAF 19 T
#faer fastell &1 Fooyw § T IO
fagre & widi # g w A wlew
e &1 7T & gfvgsamt 1 e
w79 & fau & g welt ot FT A
oFeE FE AR T S A FE
g sfte wr fawEwr smife weW FT
g wfag e s =g

¥t fagk H sq 9@ #71 9T T
T geaw g @ & @l
FY set A1 FaE foaewar & 9@ A F
< fagr ST qE A AE g SO
oI T | AT HY A g H AT
Zrm 5 asit sfvmaml § 3@ = A
e arfEe X & o1 ¥4 sEAT
% fr 39 gwa 9afF 3 99 IR FR
T @ § mefmin F F19 § @5
qe § 99 NFEY #1 gFERE TR
T ALY GHA AT FH § FH AL F AL
& w1 S 99 AR g
2 39 e 7 | HrEEwAr v W a1
oo s saae F
IR FTH T { § T @R
FT qIEE q@T G A% § A I
q st sfs fafeq SwfiEt =
genfag 31 S &g fA ¥ &
T @ § IR qRErafa g afee
a9 & ZIAT &) ®g X 39 HATAG HT AL
FT FHET FATE |

Shri Karuthiruman (Gobichettipala-
vam): Mr. Deputy-Speaker, Sir, in.
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[Shri Karuthiruman]

supporting the Demands of the Minis-
try of Irrigation and Power, I am glad
to say that as already expressed by
.hon. Members from this side as well
.as the opposite side our hon. Minister,
Dr. Rao is a fit, efficient and proficient
man of action. This department is in
safe hands because he knows the tech.
nical side of these things. Even the
indian engineers have proved very
-efficient; and they have learnt to do
-wonderful work in executing our three
Five Year Plans. The utilisation of
‘the .irrigation potential has not come
10 our expectations and we should rea-
Jlise the reasons for these shortfails.

First of all, irrigation and power
are two subjects, they are linked
under one Ministry. It is a welcome
thing. So far as irrigation is concer-
ned, 36 million acres will be the po-
tentia] area by the end of the Third
‘Plan. Only 26 million acres will be
-utilised; one third is left unutilised.
“We shoulq take steps to utilise them.
“The power generation capacity also
.does not meet all our requirements,
though in the report it is stated: “the
demang is less when compare with
total generation capacity.” In a vast
country like ours, there are certain
places which suffer from shortage of
power. We who come from the South
suffer from drought while in our
country itself there are places which
are flooded and we have to adopt
flood control measures. In the south
we have to sink deep tube wells. It
is possible to see even the head of Adi
‘Sesha but not water. We are utilising

water to the maximum extent and
we are doing our best and we are
getting increased production. 1In the

Tatter of irrigation, we should know
how to make use of the water, how
to get the best out of that. 1In those
places where there is drought, and
where by some means they are able
to get water, they use it sparingly
and carefully. The ryots are indus-
trious and they get more yields. In
this connection, I want to remind the
hon. Members that there was one

scheme that Late Srinivasa Aiyengar .

Dr. C. P. Ramaswami Aiyer men-
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tioned and an English engineer made
a technical report about the linking
of the two great rivers, Ganges with
Cauvery. If we do that, it will be
beneficial. There are so many dispu-
tes, river disputes between the States.
We talk of national integration and
all those things. When it comes to
something like irrigation or power
project, every Member wants lo take
the advantage anq confine it cnly to
this or that State. There is not a
single river in India which flows only
in one State; its flow is not confined
to one State alone; if we examine it,
al] the rivers flow through two or
three States. There should be only
one central river board which should
exercise full powers and when they
give a judgment it should be binding
on all the people concerned, on the
States concerned. The decision or
the verdict of the Central yiver board
should be final. Investigation should
take place at least in the Fourth Plan
for the linking of these rivers, Gan-
ges to Cauvery. This link will be
of great importance and will pro-
vide even irrigation facilities -also.
When the waters of Ganges and
Cauvery flow together, all the places
through which it pass will have a
common ideal and a common agri-
cultural practice, and as the late
poet Bharathi has said:

Vangathil varum neerin mighuthial
maiyathu nadugalil payir seivon.

That means, the excess water in the
Ganges should be taken down to the
middle and the southern parts of
the country, so that we can raise
good crops of wheat and rice in all
the other parts of the country also.
So, I would request the hon. Minister
to take up this aspect of the work,
namely, the linking of these two great
rivers. I think that if that is done
jt will solve all the river disputes so
far as the rivers are concerned.

Then, there are -certain projects.
They make investigations. But they
are not sometimes mentioned in the
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papers or the reports. So far as my
State of Madras is concerned, I am
proud to say in this House that we
have done our best. The Madras
engineers are the best engineers in
India. The hon. Minister has served
in. the Madras State Government and
that is why I can claim that he is
one of the best engineers of our
country. In Madras, the power gene-
ration comes to 7 lakh kilowatts. Yet,
there are certain programmes to be
.completed, and there is one pro-
gramme—the Chaknakkal project
under the Cauvery delta system—to
be utiliseq for power purposes, be-
cause the demand for power is so
great that there are so many thou-
sands and thousands of applications
for power for agricultural purposes.
‘Only two lakh applications have
been disposed of, while one million
applications are there to be disposed
of in the Madras State.

In the matter of rural electrifica-
tion, Madras stands first in the world.
I can say that. Out of 20,000 vil-
lages, 19,000 villages have been elec-
trified. But we want more power. I
would suggest to the hon. Minister
‘that there should be a regional grid
system so that where there is more
generation of power, it could be uti-
lised elsewhere, wherever there is
need for it. It is a very important
thing to be taken up in the Fourth
Plan Period. So, for the southern
‘States there should be one central
grid system so that the demands of all
the southern States may be met.

We talk about irrigation facilities
and of power generation. For a na-
tion, industry and agriculture pro-
duction in these two sectors are the
most essentia] things. This is an
agricultural country. 75 per cent of
our population is living on agriculture.
Yet, the agricultural sector, the ryots,
are given a stepmotherly treatment.
The industrial sector alone gets all
the facilities. 1 may point out that
out of the total generating capacity
of electricity, 73 per cent has been
given to the industrial sector. It is
only about five to seven per cent that
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is given to the agricultural sector. We
say we must raise our agricultural
production. We import food. When
ours is a poor, agricultural country,
only five to seven per cent of electric
power is given for the agricultural
purposes and 73 per cent of the total
capacity is given to the industrial
sector. What is the tariff rate for
industry and the industrial sector?
It is not even 50 per cent of the tariff
rates that is charged for the agricul-
turists. On a mere application, the
industrial sector can get lakhs and
lakhs of rupees sanctioned while for
getting a sanction of just Rs. 500, the
poor agriculturist has to go here and
there, and what is more, he is charged
of corruptions, dishonesty and all
those things.

What is the increase in production
in the industria] sector? Taking 100
as the base in 1950, it comes
to 150 now. In the agricultural sec-
tor, having only just five per cent of
the total generating capacity of elec-
tric power. we have proved successful
and our increase in production, tak-
ing 100 as the base, has been 120 to
125. Let them give electricity power
just at half the rate that they are
giving for the industrial sector, and
we will see that agricultura] produc-
tion is increased. We need not im-
port at all. We need not import any-
thing. Give us the facilities and elec-
tric power supply which are
essential for the poor villagers
and also give us lift irrigation
facilities. We will prove that we are
worthy of it. The Finance Minister
will say that they have given us
subsidies anq they have subsidised
the schemes. What is the question of
subsidy and where does it arise?
After all, they say out of Rs. 20,000
crores just Rs. 15 crores or Rs. 20
crores have been allotted for this
purpose. Is it enough? Owing to
the emergency we are going to spend
Rs. 850 crores or so on defence pur-
poses. But food is very important.
It is a major factor, and the fooding
of the people is an important factor
and the agriculturists shoulq be given
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more facilities to jncrease production
of foodgrains,

Even the agricultural sector, we
have not at all cared for. We the
agriculturists have been considered as
the low category people: I mean the
agricultura] people, the ryots and
the department of agriculture, irriga-
tion and power also. Because the
country is short of foodgrains, they
want to do something in that direc-
tion. The authorities say that the
agriculturists are the backbone of our
nation. But, without supplying the
proper facilities and without taking
proper steps for increased production,
it ijs quite impossible for the people
to rise to the occasion.

Then I come to another important
aspect, namely, lift irrigation. Wher-
ever there are rivers, we build great
dams, and wherever we have to de-
pend on the rainfall, we have to take
water from below, whepn there is no
rainfall. The Father of the Nation,
Mahatma Gandhi, had said that when-
ever the mercy of Heaven fails, open
the bowels of the earth to find water.
We are prepared to open the bowels
of the earth to find water. But what
are the facilities given to us? I had
approached an engineer of this de-
partment in my part of the country,
where, sometimes, one has to dig 100
to 200 feet to get good water. We
wanted to sink some borewells. We
make speeches here about the need to
sink borewells. Suggestions are made
that the Government should be asked
to do it, and that they should be as-
ked to find out how much acreage
comes under jrrigation and al] that.
Let me tell the House what that offi-
cial, whom I approached, told me. He
said, “You come from Coimbatore.
You dig a well with 50 feet diameter
and go-deep up to 200 feet. You will
get water.” This is the answer that I
got from that engineer. When I as-
ked for facilities for borewells’ the
answer was, “You dig to a diameter
of 50 feet and a depth of 200 feet.”
So much of research has been done
by them to give this answer! It is
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not necessary to dig a well with dia-~
meter of 50 feet. 25 feet diameter is
enough. But then, where is the money
to do it? Borewells between 300 ana
400 feet can irrigate 300 to 400 acres.
You can charge just Rs, 10 to Rs. 15
per acre for benefit out of the tube-
wells. This can serve two purposes:
we can increase our agricultural pro-
duction and also find employment for
the poor people who depend upon
rainwater onlv. with the seasonal
failures also. Those failures will not
affect the ryots when the tubewells.
are fixed.

Take, for instance the Cauvery
basin, and take the Tanjore district,
where 97 per cent of the water has

been fully utilised, and three per
cent of it goes out as waste, mnear
Negapatam and Tiruturaipundi. Lift

irrigation has been provided to a
smal] extent and thousands of acres
are lying waste in that area; the water
of the river before they reach the
seas have to be lifted from about five
feet to 10 feet deep, and so oniy 2,000
acres are benefited out of it, and that
too with great difficulty. Therefore,
I request that the Central Govern-
ment should give aid to the Negapa-
tam and Tiruturaipundi area and see
that the entire area comes under
1ift irrigation.

Last but not the least, I should like
to refer to drinking water. Many
hon. Members have referred to it. At
least in our fourth Five Year Plan—
we are in the last year of the third
Five Year Plan—we should see that
enough drinking water is made avail-
able to all the people. Madras city
has been declared as an A class city.
But it remains only a declaration on
paper. Not even 10 gallons per head
per day is available in Madras.
There are so many projects men-
tioned. Even the Chiet Minis-
ter of Mpysore assured us of
some water. Dr. K. L. Rao is the fit
person and I should -request him to
take up the Somasila project which,
if achieved, could irrigate both
Nellore . and Chingleput districts. hid
he is able to get at least 5 TMC of
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water, it will be a great thing; it will oF | ¥ 8§ WA W FE
be just like what the great Bagiratha ; 3 aTT aEE

did—getting Ganges down to the < TE 1IN N 3
earth. I would praise Dr. K. L. Rao Mo T F1 TG T EH F AX Y

and say that he ig like both Lord mtgﬂﬁﬂa’ﬁ%qﬁﬁﬁm
Shiva and Bagiratha and the= people -

of Tamilnad would hail him as w {5 g‘ S fa rarg ¥ %’ T
Bagiratha, it he gets water  ®TEAT &1 § | fred @A ¥ wH FTH
from Somasila project. We will guiET q,—éq
congratulate him. I would, therefore, .fW 1@- % | & off s
request the Government to see that ”@Emﬁ‘z ¥ €99 & 31 JuY
the Somasila project is executed. Let =n§m | & =rgar i‘ f& S @G FART
there be a conference held by the # 7E 2 @ I et TR &7
Central Government with the Madras e - 2
and Andhra Governments for that A @ a7 f5 T&H $¢ A1 F 7RI
purpose. At least this should be 3@& =7 yoiea F17 fwar o
done within the third Five Year - FgT & 5 " & )
Plan. Ta% #1% % o & fF sEw fRar g
Let me finally refer to atomic S & S99 T T I S IALAA
energy. They are starting a station mgrn' | T FHEAT T o= = ¥ qa%f
at Kalpakkam. I find ‘hat it may e T qT
come into commission during the b - T T LA R ﬁz
fifth Plan period. There is a great sﬁasﬁﬁmélﬁmaﬂﬁm

demand for electricity and power in 2\ 3@ swe Fr ==t & q " A

our State of Madras, and therefore, I .
request the hon. Minister to sce that FIAT ATRAT g |
that project is executed expeditiously

in the third Plan period itself and . !
thus see that we are given enouigh saﬁﬁéma@%ﬁ:fw@-{ﬂt

power and irrigartion facililies for gt IECRA F TR AT RN F2

which there is a great demand. Irri- Wﬁ% | fea & gt £ 99t faww
gation by power can solve all the ¥ . N R Hﬂi
problems. We will stand by the Min- FTYFEO ARW | A T

ister provided he givesfcarefull:tt_er;; FTHT % @ qEr € FTE % \
tion to the prohblemg o agr?::‘u' uris Wﬂ%ﬁ%WQS-Qsmm
n i 1t - ? £
Za:}dhgxlgveisrr'idg”:glona]langxep:::r?t o8 T ¥ ﬂm, Fﬁz‘ﬂs‘\ F fﬁﬂﬁ £ Eﬁ%’ FL
st To fao NEQ (FETE) : Wﬁmmrﬁéiﬁatw
Wﬂ@ﬂ,iﬁmmﬁaqﬁ msﬁmﬁﬁﬁﬁ?m%q@
1 faqa ST g & A F A AW A wEY ¥ qEAT A § | 1A §
Ffy gwear 39 o< iR w1 1 o gt T ¥ FY FHAT TF HIFT &
e ¥ Wt ST g § w9 g a@g ﬁmg?gﬁ:ﬁ.ﬁﬁ@gﬁ;
L1y FT A § AT AL T AT Wmm@ﬁ,ﬂnj%m
g & e faorelt qg & 1 30 F 3 & dorra R S T & A & A
wAF WA FY HEE qo A | ¥ | w9 F ARSI IO
i ¥ g v # g5 a7 19 o faw %Wwﬁamvﬁww:mg
ﬁiﬁsﬁwﬁ%ﬁmmﬁé Wqﬁwaﬁﬁﬁfmlmémﬁ
R O T A ©9 ¥ Fg TAAAE fi5 o o 9 feey ¥ ¥ 80 TXHE TN
% arq W@ T & | G qAE IR W # ¥ F7 qEen IOF g T g, we
FaT 41 § T q ¥ zafag IaH qciz T AW A e T 1 9
ﬁﬁ%ﬁ%u@imsﬁiﬁa@gﬁm mmmﬁma‘rw%nmﬁ:ﬁ%
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FT FIL AT T § AR a7 FY IRy
I faega IF A 7F § | wifeem
T F A AT ATGST A(H FAT AT
eferoft dae & w1 gfamr &1 ow feemr
i g I AE g | A A 9T 7w
AW FY gEEar F q} A I &
Y WA AT AT | T FA
2 fr fro o9 @1 & 9) SS9 ®&H
¥ FUT G AT WrEST FT A2 TG §
ag ATt aw &7 fawe €1 mar § 7
g ST T 74T § S T AT H AZL
TE & 32 TTHT Y 9Ty /A & 47 AT
T farsre 781 g ? SR 1 &
Y IR T@ TG T A S0 AR F
I g9 I T T N 91T & T S0
STEAT | TR A FAST &7 @ FH
WTEST ary I AW IqF ] -
| AR o F 39 fee § wgf WL
qgTE qgi Wi W 99TE AT F A
Tl a<g Y qrex AT &7 frT gEr
£ Y gw FaT FT 7 W g 31 A
¥ FAGY @Y Y qF a7 q_F & 6 gH
IR qig & F a7 WY fawe wiwey
¥ g7 g2 wigsw § Y w7 AW A
JAT FY g T TA4T | a8 TF QAT
% o faeg & o forgesr ST as
I ST ARy | W 9= 9T &
aTg AT AT BT TATHT AT & A el
Tt ¥ faard @ @ ] oI A
IY JW ¥ qaETg ST € 91 T A
Tt g1 gH @IS TS | AF 94T qGY
guR W ¥ 3@ Ay ¥ ard g w1
FaT gw gar AT & | A oo
F gATH FT TF G F AR q@qQraw
|Tear g |

.q& a1e § fF ud Fgd fag o
oY 39 797 T9 AT qo9 § 99 7g g
¥ foars walt ¥ 99 9w ¥ T ¥
qTET IR FT FIE THEIE AAT 97 AR
THY FH SRT GO F TS F7 v
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T | 9 7 T F TATE A AT IR
¥ &1 TF T 9T AN oY 999 gt T
9 GUET T FNET g A9 4§,
o qEET $Y g & aHAl g, IW H
qREAT FT g 1 7 I Tel AL
qga A FWIS G TH A A H
FqTE W1E A1 fo oIT q G F1 T
ET g ST 99 TF a8 AT g TGV
S TFA Y | TS AL ICITFHTY | F
Tl w& T qF=T § 1 A% gl § 1 e
ST gAY A § F¥ FEEA FAAT HATH
AT AT G FT TR SAH! A TF
THFT TEY AT QAT g9 IF qg THQT
T AT &1 AT | SqH qTY A7G IR
gz WY Faman f& /A F wraww Sy
3 i e &7 dee § TGO I T AT
FT AT ¥ T qF fears qg FY A
q9 g% F9 TAEAT FFIE 9 ALV
foer T | T q@ @1 UF @
IR qATS FLHTT 1 &7 A | g
F ¥ g wrgw qed WA G av
faam awr F s fomar § 39 9T
w9t oft g€ 47 1 F QY aF 9w fa
¥fAissq g A A | TFEQ A
5 Az w1 qwer far IQ AR gER
7z fF 72 ¥ @i |y T d w7
Wt fez & AN TgIAA WA TE AIfEH
gl F AT F O FI AL Iq A
fas T ¥A F gwewm gqr T wL
1950, 1951 %X 1952 # qt ag A0
ot ¥fFT 1954 BT 1955 F R TF
ST qT@ F 13t 7 for g A Aq0
Afedt &1 a3 7@ ff afeF T w
aTFeT £ aSE ¥ X A Y | AT I
T FT T SATHAX A AT | AGH
F A 5T 9 I AT I FIL AAT A
FaT & T F arq qrH e o
Tq 9@ § a8 awet eqrdt a7 4% {1
T 9T W& @l A W g A
fodt a@ ¥ T M FT q@ A
TR A AT GE@ A I | T
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qreY Y gar e smar § dfE Sy o
T 71 F o7 w faw @ § ag arw
T gE@ TG AT | AT T A
WY TAF 9§, ag &’ AT Argav
g1

@i, fa=, 99w F  Sfar
& T T TATHT HIX HET & A BT
1 3o fgear § 99 A BT a9
graffmamrF R IO A AW
FIT FAT ATgY & ? g0 GHIC WY
foae st mas arw ov gRiT | STy
F@E far e AT 7€ § | g ArEl
TFHT THIT AT IF T F wL g Y
g § | agf 9X goF! fRew F1 9maw
¥1 g9 ¥ ufafa o) 3o I
AT € | IW IAM FT FATT FT W
FET AT § | AE TIW X IW WY
A G2 FF faar awar § 1 afww
T J2W FY g8 Y 99 F qEY qwedr g
THHT A1 g TG (AHTAT T | TE
FEET AT I FT AT G I&@TT A 7T
W, 7 & 91 g@<) 48 ¥4 F¥ qHen
& g It 939 § 1 S A aTem
T g, 999 9 F T |7 g0
I 99 TINTAT IEAT & | HTIH 39
JUET qT TS & /G AT N0 |
T AT A I19 a8 &1 FFaAT & |
fae 20-30-40 @19 T A IfE ™
? T® guR Ay T &9 fawE
g

T AIRAT FY T9EAT F §F F
¥ fag 3o 91F TgT I I BH
™ g ag § S § 1§ aifeat
@ € & | e = foE & 9
foar mar & 1 o ] & SRS Ay |y
aifeai ot & AR 3 9fg =S
TTH T YW FT AT ¢ & A TR &7
S AT § A7 THGT GIHL I AT STAT
§ AR uE T F IfF ¥ ger %
FAMU AR § T o1 fear wnar

& a1 St O A Y A T ¥ q
g1 @ o FOST AT W g’ A
T@ER @ T W, |7 I I
qHET FT SR g & 7 zEw
T AW HT FEET AW I IR ¥ fA¢
:’f'gm@m%fmaﬁﬁmﬁ'f
2

& goiifras w7t § ST =gar
sfrmemmwmmgmaTg ? o
TF I 958 A9 § FIS 39 gEer ¥
AL G UV § | 99 @ AT
2 @ a3y 9 faw o ot nfeat @
@l § I U qOE A% L &Y
I &, FES 9% A AT o7 T e
I § o @ & fag @ 1 =
T TF AT FHA T SIAT GIT AT
AT & AR T8 ¥ 82T F gL H SW
9T FY BF fEAT ST & | gmEr 59
7g grar & 5 719 7 a7 SO AT Iw
AT /R 9T F a1 & frer g7 v
IR A ST I ITEHUT @A &
a1 a91g § B oo g3 A @ w9
# feafy & aff & a1 zads TR N
faafa dadi g ? w1 w9 S F g
TAE T RARTTRE ? R
@ § 71 SR 99 § @ g v &
oY AT AGAT | R FE GE
ara & 5 oo awe & f wiasw § =m0
TFR F 4% IO § W 3F &1
FHAT & A1 IERT IJAL W GTHILC *
T ¥ g faem =fed

TR A e g, | s
# fors T a1, 9aF I ¥ F ¥«
TF g @ Fe 9RW fF ow A
T Al F AT 9% GEATET 97 99
IFq IT* faars St wfqwamw ww@e
T 94T IGFT IWT 34 g ST
TE 9 wgr O 5 999 a9 gaar
T 4 | S f G T oA @
0 o fo H, §7 7o 4 F AT arfealt:
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A | HAY AERT AR FA F S
g EA AR AT ar 5 @ ¥
€ T 7g & 5 g e § s
T Y, wow § qreRe g | qF
T I3 T gqQr G &, Afew doa
F e gL AT AT A1 AT @Y I
F LW, ST F TGS FIT g | &9
1947 ¥ 93 F1E qET a8 A@L AT,
TEH T @Y, T ]S ATS A, T AW
ot | AR ¥ aR AT qEAS 9% FU
4§ ) foarfos ggrel o S g
oY T 9T I7T q I FFUL IAL
e ST 97 HX qreE; wifg § 69
WIET 97 | 99 gSH i, 99 A8
S Q1 ggF gl A Iow} faer ¥
AFHC FifaewT g% 7R feedt § FEARH
N gY FEEL qF I qATE qIH
w7 S fawar fear @ T =t oA
AR @ &, I S a7 =@
g g & afew et &0 A
2 fF a8t W IO TElaF w9
B F § | AR g aE A -
TN WA F AR I8 §I=T 9 T FT
ATy g, fF S 9F 1 dRw e
2 39 F) wafeaa &7 [ F 9 FE
g FATAT AL ATERT AT AT
AL FT JT°G TA, FO TG (64T 4T
A9 T T99 F@ER FT dF & AT
FEIT GIHC AT TTE T FIE TO0 ][
A A T gt g

o UT | 37 IME § AR F
AT FQR L, W H N T
Rl & 1 & wFan § 5 9 ¥ ame woey
gred g HIR WR w8
@ I F oA e A e 'y
IR ¥ IR ATHS F FwET T@AT A1 |
2R 38 3 ¥ fictoe a8 s at a5
AT FF G AT G g W I
wqaT feqmar ST & e ¥
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FEIR IT F1 a6 o @ & fr 73
$ifaR & F1% S 7 w9 T
@ &, #r o qar @ @, ¥ A
agrer § for TEY aUat &7 99 Y aE F
& fream aifed 1 ag 2§ Tl
Froa@ A g 1 AR W F
WX IFH W A T AT g AG
fAeTer a1 FEw w A ¥ w5 T
2 % ag @7 9 FT TS AR AT
F far 7€ &Fr

wi s faw g 5 v T
= AW ¥ 8 G967 § A 98 Jaend
FmsmasmaTgmmIfmd
T Y FH 98 T B qA9E T TT
waifaa & I fF s a5
Y H STEFGT 9@ § a1
¥ I ¥ wfme W F1§ dieT ad
WA | TR 3 HILEY AT A qr Ay
F T @Y 1 & ag Jarer T
g T et wdm woe wfeass @ w<
& A gwer F oI F g ¥
FE T F1% g9 w9 fawd |

Faard witx gy e & Sosst
(»f vavaez fas) : SUEE W,
A FAF 1T H1S G341 ¥ 59 wGqrea
;N fare ) a9 fa9R) w9 Y
oA mdi I E A
W AR ¥ & W faaT s
TET AN § AR Y s
SRE e AN T F 5 ay
I AT FT S ATHET FET |

fasrelt & wearg § & wgAT SI@aT
g IT AR P I ¥ Y Al
9 99 q€ig qOAT FE ¥ Oqge
TR I8 74 309 R fafraw S
faorelt ot | frow o awl #, qvw
qeENiy AT F o 9% g9 haq
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FU9 11 fafemw Neme fawe=t
TN Q| Tq G Fie
¥ g w09 09 11 fafagq feae
faorelt S T ST <E, § 1 TS AT AR
2 f& Mt guadla gear F s
faorelt gwit foeY 6 o0 ¥ 70 awt
TEA TF EL A | AW ¥ 70 A @A
qgaT fasrelt w1 Ruw Arday ¥ qAmr
T a1 |

= To No HER : 741 &1 fraam faar
1)

ot rawma e foey : ST ATJTE |
WA Y FAG 70 a9 F g7 ¥ FA9 11
fafama Neae faoret € | e
49 T AT F g qF g FA
11 fafema Seae faset q@m T
W@ & | 99 I § Ao wp gf @ 39
gry  FaadT faoet at 9Y 98 09
FAT 200 TUT TWAHT AR $Y 97 1
AT 5037 5599 F FAT 200 FAT Y
AR #1 faerelt & 1951 7 411 s
w%g 91 &, f59 #1 oF g gwit Iy
g, T duadly Ao W ow W
@ &, AT S I 9K fga s
A A 2,000 FUS T @ ¥ HMY
I SR 2,000 FAT WY W A
agt ¥ 74

T ¥ s IR %
AR ¥ IF T {Wifs W F gy
¥ agt w=i Sor€ 1€ | OF A9 qg T
A i Fir g o vy st faarely
oz Fraet off #R ww feaer ® 0
ot o o fag 3, N 5 o=
9% 59 I A1 § Jo THo To FT IA1
Y, T H o Fo & TATH 1 IR
%z fF #09 07 3 97 4 @R afAe
s safe faoreft =t faat & 1 @
frgw @ & | IwwH Fq FO9
e gfie sift saf faerelt frardt 1
122 (Ai) LS—6.
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R agr wfa sl #1517 91 18
gfe faset faeet o7 1 afes @
99 aNiy Fo F A % @ g
weg §, A% gw 39 fafema s F g
FAIRE, I 197 F FAOF
0T 100 gfe 0T GFIA AT @R |
HYefr 99 aulg AT F W O S
affg #4047 FA49 200 e g o
W& 1 A AT & ¥ oag
&7 § 9 FH § 9 30 I§ F49 39
M A OF R gfE aw g 1 AT
A gl gEA E IT B G T FLN
79 AT ¥ agrA Y Afaw TR T

gt @ F1 fawer 3 7 aw
¢t @ 20 ¥ F09 FA9 9@ 77 qE
wiT &, 9iY 9/, 915 g% | I ¥
FIHAT ¥ IEN T G A GO A X
fawret o | I @@ A gL @ A
¥ WY 99 TF 93 ALTE & 1800 @A
¥ faoelt ot | oY 50 AT FaA
e A oY | W g AN & qf A F
w1T FAT 50 OO AT § fawrelr
ST @ & JAg daaEdly D F oo
wIgaaaSsfrgaga s
£ T qA A &, WY Ean g W
&t Tfed | o fgggere T { Aifwm
fipar § FF g9 3% U F AR @WH IR
%1€ uF 78 § 5 9 1969 T, AAY
T A, 1969 AT X IW A FAW
w9 UF q19 qiat § e gt S |
o T T § 1 gad i agga e
T Togg aut ¥ 9@P 50 R WA A
fareft oY a7 T A ANt § 50 TR
oI wiEt § F faoret € e | FE-
20 EI ATET & AT A FAA IH-
T AT &, 20 T X g 25 T
% BT W & 1 el A § F49
FAT g 1 9T g wEt & faedt
g Rl | A o & ad
¥ 50 g ¥ FaTaw fe@ra T I
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&Y oy e s a9 € s o
g 4, TG AW AN F AL WA
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15 hrs.

Shri S. B. Patil (Bijapur South):
Mr. Deputy-Speaker, Sir, I am thank-
ful to you for having given me &an
opportunity to speak a few words on
the Demands for Grants relating to
the Ministry of Irrigation and Power.
I also congratulate the hon. Minister
for having come forward with ap
encouraging report and achievement.
Within the very limited time at my
disposal, I would like to touch only
a few important points with regard
to the potential created and its utili-
sation. Some of my friends have al-
ready spoken and have passed some
remarks with regard to the Ministry
of Irrigation and Power. Some
friends from the Opposition also have
criticised the Ministry and they have
criticised the implementation of some
of the projects. I only want to speak
on the utilisation of irrigation and
power potential createy already and
the creation of new potential.

From the report 1 find that the pro-
gress of implementation of various
irrigation and power projects for the
year 1964-65 as compared with the
targets set is somewhat satisfactury.
With regard to irrigation potential,
from the report I find that the irri-
gation potential created in the First
and Second Five Year Plans is about
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18.1. million acres and the utilisation
of irrigation potential in the First and
Second Plans is about 11 million
acres, that is, about 55 per cent. The
potentia] already created and likely
to be created in the Third ¥ive Year
Plan is, about 19.64 million acres as
against; the target of 29-47 million
acres. It is not satisfactory and I hope
the Ministry will achieve the target
fixed for the Third Plan. The utili-
sation during the Third Plan is about
15.41 million acres, that is, about 87
per cent. This is a much greater
achievement than that of the First
and Second Plans. I do not know
whether these figures are correct be-
cause when I toured many of the
projects, I found many lands without
water.

The reasons for the shortfall in the
creation of irrigation potentia] have
been mentioned in the report. The
most important is the insuificient uti-
lisation of water resources. There
are various reasons for the non-
utilisation of irrigation potential al-
ready created. The main thing is the
deficiency on the part of the Govern-
ment in not providing the field chan-
nels distributaries, in proper time and
lack of adequate finance and lack of
tractors and bull-dozers and other
heavy agricultural implements for
levelling the land. The potential
created by these projects can be uti-
lised to the maximum extent only if
the farmers are enthused to do so.
For example, the agriculturists of my
State of Mysore are to pay a very
high rate of taxes on irrigatedq land
from Rs. 54.60 paise to Rs. 64.20 paise
per acre irrespective of the producti-
vity of the soil concerned. This
structure of taxation on irrigated
jands for only seasonal water is too
high and it should be impossible for
them to pay and the only way for
them is to forego their landg and live
on them. In view of tha quick and
efficient utilisation of irrigation poten-
{ial already created, I wish to suggest
a faw points for the consideration of
the Government.
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Firstly, betterment levy or sur-
charge on all irrigated lands shouid
not be levied till the farmers become
irrigation-minded. If that is levied,
it might act as disincentive in the
utilisation of irrigation potential al-
ready created. Secondly, the increas-
ed productivity should be the only
basis for levying the bette:meni levy.

Sir, at present, irrigation is not
agriculture-oriented but it is PWD-
oriented. The irrigation regulations
which are of the 18th or 19th century
should be immediately changed,

15.06 hrs.
[SErr THIRUMALA Rao in tiic Chair}

Coming to the quick implementa-
tion of the current irrigation and
power projects, I may say that many
of the projects were behind schedule
and the benefits have been less than
what were forecast. Mysore is only. a
small percentage of irrigaticn poten-
tial. It is necessary to speed up the
Upper Krishna and Malaprabha pro-
jects without changing the site of the
projects and the design of the pro-
jects without any delay. = Otherwise,
not only the State will sutfer but the
entire country will suffer.

Then, I may point out that mal-
practices, over-estimation of the cost
of the projects, heavy profit margin
to the contractors at the cosi of the
labour and the corruption in the im-
plementation of the projects are seri-
ous matters nowadays which should
be thoroughly checked and looked into
at proper time. In the report {hey
have mentioned two poinis in regard
to the creation of irrigation potential.
They say that it is due to increase in
labour wages and due to the under-
estimation. But as far ag I know it is
false. 1 will'tquote one example. I
had an occasion to visit some of the
irrigation projects in my State—I do
not want to mention the projects. I
enquired from the labourers and
gangmen as to how much they are
paid for digging the foundation after
10 to 15 ft. depth in hard rock under
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the river bed. To our astonishment,
we were told that they are paid Rs. 15
only for 100 c.ft. It also came to our
notice that Rs. 7 to Rs. 8 have to be
spent for blasting the hard rock and
the rest, that is, Rs. 8 have to be dis-
tributed among 12 to 15 workers.
But the contractor of tha main pro-
ject is getting Rs. 40 to Rs. 45 for the
same work from the Government.
This was narrated by the Assistant
Engineers-in-charge of the project on
the spot in the presence of the con-
tractor’s representative. Hence, we
can understand the difference bet-
ween the earning of the contractor
and the amount that the labour gets
ultimately. I presume that this posi-
tion exists in almost all the projects
in the country.

Further, it can be seen that over-
estimation is one of the reasons for
the contractors profiteering and cor-
ruption in the Department. When
they get the work executed so cheap-
ly, why should there be higher esti-
mation? The Government should
take particular care in approving the
estimates of the major projects.
Otherwise, the major portion goes
into the pockets of contractors and
others,

It would be better to appoint an
expert committee comprising of s
few non-officials to examine this as-
pect to suggest ways and means of
improving the conditions of labourers
and also stopping exorbitant profit-
making by the contractors. I request
the hon. Minister that the benefiticost
ratio should be worked out in the
major irrigation projects.

There is no authoritative publica-
tion of this Ministry available today
from which we can ascertain whether
any profit has been made or not on
huge investments on those major pro-
jects. The Government should see
to the best utilisation of funds collect-
ed through taxes on the common peo-
ple for the good of the nation as a
whole.

I now come to the rural electrifica-
tion programme. From the annual re-
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port, we find that about 28,000 villa-
ges have been electrified in the First
and Second Plan, and about 18,000
villages are going to be electrified in
the first four years of the Third Plan.
We hope that by the end of the Third
Plan Government will be able to
achieve the target fixed for the Plan.

In this connection, I would like to
request Government that the State
and the Centre should subsidise the
State Electricity Board for supplying
cheap electricity to villages, In some
States, the rates charged for the far-
mers are much more than the maxi-
mum economic rate.

With regard to power projects in my
State, I want to saysone word, and
that is in regard to #ie Kalinadi pro-
ject. This project which is now being
investigated by the State Government
is an important project, and it is
one of the biggest projects in the-
whole world. I am very glad that the -
Ministry has included this project for
investigation under the UN Special
Fund Aid. I hope that the hon. Min-
ister will include this project in the-
Fourth Plan.

Lastly, I come to the Krishna-Goda-
vari water dispute. This is an impor-
tant question which is agitating the -
minds of the people in the three-
Indian States concerned. As far as I
am able to see it, the decision of the
Central Government hits Mysore in
several ways. Though the Mysore
State covers over 61 per cent of the
area of the two river basins, it has
been allotted only 600 TMC. ft. which
covers just half of the State’s mini-
mum requirements. Even the recom-
mendations of the Gulhati Commission
have not received due consideration by
the Centre. The people of Mysore
cannot rest satisfied with this meagre
allocation. Mysore has had the lowest
percentage of irrigation in the country.
Let me state the bagic facts, namely
that Madras has 36 pdF cent, Andhra-
Pradesh has got 26 per cent, Maha-
rashtra has 8 per centmwhile Mysore
has only 6 per cent of the irrigation-
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potential in the whole of India. My-
sore’s original claim was for 1250
TMC. ft.

Mr. Chairman: The hon. Member
. should conclude now. He should have
dealt with this point in the beginning
of his speech.

Shri S. B. Patil: I am concluding.

Mysore’s original claim was for
1250 TMC. ft. Then, Mysore said that
it was prepared to reduce its claim
from 1250 to 1050 TMC. ft. But all
that has been provided to that State
now is only 600 TMC. ft. I would
arge upon the Central Government
that Mysore shou'd get an equitable
share of the Krishna waters imme-
diately.

ot wEhe wgar (gefear) : w
W @ A F A W A W
W T @, 99 & fey & s A
g aT § |
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T 9@ & Y § wfew g S wfq
g mwag wm e fs @
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§aTaT T | AT ¥ qg THA T
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AT FY I FY A AT GAT A |
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Mr. Chairman: Shri R. S. Pandey:

Shri S, N. Chaturvedi (Firozabad):
Have you given any chance to any
member from UP so far? There must
be some representation from every
state. Members who have spoken on
previous Demands are getting chance
after chance and are being called one
after another. Not a single member
has been called from UP. What is
this? There must be some element
of fairness.

Mr. Chairman: He will resume his
seat. I will explain the position. This
is arranged in consultation with ¥our
Deputy Chief Whip who gave a list of
names here. This is being observed as
a matter of convention, almost as a
rule, by whosoever occupies the Chair.

The Deputy-Speaker has just gone
for a few minutes,; In that respite,
I am here occupying the Chair tem-
porarily. I do not want to disturb his
wishes which he wanted me to carry
out. I am calling as he has directed.
1 am not exercising much discretion
here because I am here for a very brief
period. If I were to sit longer here, I
would have exercised my discretion.
Therefore, this is a matter for parties
to arrange with their whips and other
office-bearers.

Shri S. N. Chaturvedi: Whosoever
occupies the Chair, I cannot reconcile
myself to the proposition that the
Chair should surrender its discretion
to the whips. The Chair has to be fair
to the House.

Mr. Chairman: Order, order. Let
the hon, Member please settle with
the Speaker all these points and who-
ever is in the Chair will carry out the
decision taken by the Speaker.

Shri Jaipal Singh (Ranchi West): I,
want to raise a question of privilege."
The question of privilege is not for
you or for me or for anybody else in
this House; it is the privilege of the
House. I would like to point out, if
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you will forgive me, that it is not a
question of how many minutes you are
going to be in the throne. The throne
is greater than the man; whether
the man is the Speaker, Deputy-
Speaker or anyone from the panel of
Chairmen, it is the Chair. This cano-
nisation of the Chief Whip or the
Deputy Chief Whip or leaders of par-
ties, I am afraid, I have never accept-
ed throughout my parliamentary
career here, and I will not accept it
today. I will accept the ruling from
the Chair. It is not a question of the
occupani thereof for the time
being.

Mr. Chairman: I have understood
him, I will give the ruling.

Shri Jaipal Singh: While you are
in the throne, the throne is what
matters, not the Chief Whip. not the
Deputy-Speaker nor anybody else. It
is the throne that counts.

Mr. Chairman: Without presuming
to express an opinion on the point
raised, I am exercising my discretion
fully as Chairman here. I have called’
upon Shri R. S. Pandey.

Shri Warier: There are other states-
also involved when reconsideration is
given by the Chair. There are some
other states also which have not been:
represented.

Mr. Chairman: Certainly. We will’
see if all the states cannot be repre--
sented.

oft T ara ady (A7) ;A
5 writ & ufy & <= wfaai oy
JUTE 3T § | AR, " afsme
F Areaw ¥ g1 3R AN H S fw
F d@ad A g it guw wEr o
T F@ AT | I mfas faw

U o AT @ ¥y swartani

TR R W @ wmw Il A oure
fim s grafea s 3 w1 71 :
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femr =T §, S SRR & e awwr
AT Y AT F g § faar an )

“Chief Minister Shri D. P.
Mishra expressed the hope here
today that if proper development
of Narmada Valley was made,
Madhya Pradesh alone would meet
the entire rice shortage in the
country.”

g 9@ IEA 9gd WL WEA &
19 FE | THET  Fl FoET 9T 300
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qreT TEET € | W T a1 H IR0
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wiRo Wo ¥ TamA fFAT 41, AR I
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sfeatfaat #1 gaar &y
g @, forw wRw A oFfaerd om-
w&qr wifeatfaal 1 €, Sa% faww
o qoF U s e s atee
§ mfeamet S § @@ & T
st § @Y & 1 afe g @ A
%! faly w7 ¥ g9 § & F 39 R0
N} wius feafa ¥ gu & sfem &
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m%mﬂ,ﬁmxﬁi
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T wew W & o wy avw W@ AT
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L C I

=} qo Ao FEIN (FIFFER) :
gwrafy wEeE, ¥ Aw W fewe A
g

Mr. Chairman: Hon. Members should
not interrupt asking for time., They
can send in slips. That has become a
habit here, that is not objectionable. 1
will try to adjust the time using my
discretion and to the best of my ability.

%o o TETH : gar H

& gAY

An Hon. Member Will we get a
chance,

‘ Shri A. S. Saigal (Janjgir): We
have already sent chits . . . (Inter-
ruptions) .

Mr. Chairman: There need be no
interruptions on the question of Mem-
bers having a right to speak here. At
this rate every Member will stand up
and go on arguing his point. I have
seen to the list of speakers and I will
try, as I have said many times when
1 wag presiding, to give representation
as much as possxble to all parties and
to all States., I have looked into this
point, Nobody from U.P., a big State,
had so far been called and so I have
called from that State Mr. Chatur-
vedi.

Shri Shiv Charan Mathur (Bhil--
wara): What about Rajasthan?
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15 46 hrs.
-{MR. DEPUTY-SPEAKER in the Chajr]
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Shri K. L. More (Hatakanangle): Mr.
Deputy-Speaker; Sir, I am grateful to
you for giving me this opportunity. At
the outset, I would like to pay my
warm tribute to the Ministry of Irri-
gation and Power for its admirable
performance. In particular, I would
like to congratulate the hon. Dr. K. L.
Rao who heads his Minstry so -ably
and who inspires a sense of sustained
confidence and interest in everyone
of us.

In the working of his Ministry, he
particularly desires us to remember
the most sacred and valuable words of
the late Pandit Jawaharlal Nehru,
namely, “power stations and the great
river valley projects are truly the
temples of new India.” Of course, my
hon. friend Shri Pandey has made
a reference to this quotation, but I
am repeating it because Dr. Rao has
quoted it in his report.

Within a very short period of the
assumption of his office, he has many
remarkable achievements to his credit.
I shall make a few observations with
regard to the policy that is followed in
taking up new schemes in the Plan.
At page 29 of the report, it is said as
follows:

“The team have advised that the
tendency to take up a large num-
ber of new schemes in the Plan
even though the projects are not
fully investigated should be avoid-
ed and the States should concen-
trate on investigations and take
only a few of those new schemes
which are ready in all respects.”

Again,—I do not wish to take up the
time of the House, but I will read anly
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the last sentence of the paragraph on
page 43 of the report, which is perti-
ment here, which says:

“As such, no amount of time and
labour spent op, the preparation of
these projects can be considered
too great to ensure the selection of
the most desirable projects for in-
clusion in the Plans so that maxi-
mum benefits accrue to the coun-
try commensurate with invest-
ments.”

The policy which is chalked out is
sound and it is very difficult to find
fault with it, but the question is
whether such a policy was followed
in the past and whether an all-India
survey of rivers and dam sites was
carried out before taking up the pro-
jects and whether investigations were
carried out and priorities fixed with a
view to getting optimum and most
economical development of river re-
sources. When we see that past perfor-
mance, we find that the answer is not
satisfactory. My grievance is that
because of the lack of some such sound
policy, so many good projects remain
in darkness. With your permission,
I will cite one or two instances. One
is the Kallammawadi project on the
river Dudhaganga which is in the
Kolhapur district of Maharashtra
State. This proposed project costing
Rs. 1,632'36 lakhs, and benefiting
1168 lakh acres is now before the
Central Water and Power Commission
for examination since the 18th June
1964. It was sent to them by the
Maharashtra Government with pri-
ority, For 17 long years this project
did not find any place in the plan,
while the survey, maps and so on
were completed long before, during
the British period. But then fortu-
nately it did not escape the acute and
proficient eye of Dr. K. L. Rao. The
moment I took this matter to him, he
said that that project is already attrac-
ting and occupying his mind. Then, on
the 7th of last month, he visited the
site and assured the agriculturists who
had gathered there in large numbers
that the project is sure to be included

in the Plan. Further, he assured them
that his very visit was to be consider-
ed as the inauguration of the project.

1 may, with your permission cite
another instance, and that <is the
Warna project, on the Warna river in
the Kolhapur district of the Maha-
rashtra State. That project is to cost
Rs. 3,13400 lakhs and to benefit 3.23
lakh acres. That is also before the
Central Water and Power Commission
since very recently, that is, ‘March,
1964. The only request to the hon.
Minister is to give more attention to
these projects, because, for some rea-
son or other, they may again be
thrown into the background. So, I
am making a particular request to him
and I also expect that he will give an
assurance in this House on that matter.

With regard to the size of the irri-
gation plan, and the outlay, I should
like to say a few words. With an out-
lay of Rs. 720 crores, to be spent on
continuing schemes, only Rs. 155 crores
will be available for new schemes.
According to the latest figure, this sum
of Rs. 155 crores is to be reduced to
Rs. 75 crores or to Rs. 80 crores to
be made available for the new
schemes.. It is very difficult to accom-
modate so many good projects within
such a scanty amount. But there is
some principle coming in. Those
schemes costing less than Rs. 5 crores
are to be taken up first. Accordingly
so many good projects will be again
thrown into the background.

16 hrs.

I have two or three suggestions with
regard to the formulation of schemes.
Fizstly, the schemes should be so plan-
ned and formulated that they form a
network of waterways throughout the
country, similar to the zonal grid for
electricity,

Sometime back a reference was
made to the electrification of rural
areas ang the objective of achieving 1
lakh electrified villages has to be
attained at the time of the centenary
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of the birthday of .Mahatma Gandhi.
But we know Mahatma Gandhi attach-
ed great importance to the Harijan
problem, which -is conneeteq with
water. Water is more important than
power and I would have been glad
had Dr. Rao taken up this programme
first. Of course, his efforts for rural
electrification are praiseworthy Water
is holy, but it makes other things
unholy. Untouchability is intimately
connected with this problem of water
and I request him to attach more
importance to this.

For the optimum and the most eco-
nomical development of the rver
resources, it ig important that the
development should proceed on the
basis of a basinwise integrated plan
and not on the basis of individual pro-
jects formulated in isolation and often
in conflict with one another.

Again 1 congratulate the Minister
on his achievements and I supwort the
demands.
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Shri P. K. Deo: Mr. Deputy-
Speaker, Sir, instead of dilating on
all the aspects of this imortant Mi-
nistry, I would like to utilise the few
minutes at my disposal to pinpoint my
observations on the Upper Indravati
hydro-power and irrigation project
which has been pending consideration
of this Ministry and of the Central
Water and Power Comimssion.

As you know, Sir, this river Indra-
vati, a tributary of the Godavari, has
its source in Kalahandi District, Oris-
sa. Out of its total catchment area
of 16,087 square miles, 2,740 square
miles of relatively high rainfall zone
of about 62 inches annual rainfall lie
in my State, Orissa, which yield an
annual flow of i97 thousand million
cft. According to the planning a
large number cf major and minor ir-
rigation schemes have been envisaged
in its basin. The Gulati Commission
or the Krishna Godavari Commission
has, in fact, allocated that this water
which flows in Orissa should be con-
sumed in that State.

This project cnvisaged a reservoir
formed by damming the Indravati and
a few of 1its tributaries at an elevation
of 2,120 feet with a live capacity of
69 thousand million cft water and
a regulated flow of 2,700 cusecs will
be conducted through a  tunnel of
6,600 feet and 3,130 feet of penstocks
and it will generate electricity to the
tune of 567 megawatts at 40 per cent
load factor. By the diversion of the
water of the Indravati basin to the
Hati basin it will get a head of nearly
1,200 feet; at the same time, the tail
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water from the power house could be
“wtilised for irrigiting ~ nearly 3-hlab:
acres of. very fertile lang in Kalshan-
dihnm:t

The cost .has been estimated t0 be
Rs. 60-50 crores and its break-up is
that the resérvoir and dyke would
cost about Rs. 24 crores, the power
house and’ {ransmission lines Rs. 31
crees and irrigation Rs. 5 crores. The
percentage of annual return at the
erd of the tweltth year of comple-
tHon comes to 63-20 per cent from
power alone and 41'21 per cent from
irrigation and power together.

Such a highly remunerative scheme
should, therefore, be implemented at
the earliest possible opportunity.
‘There are so many industries likely to
come up in that area, like electro-
c¢hemical, electrometallurgical ete.
These industries are likely to spring
up in that area because there is
abundance of raw material—bauxite,
manganese iron ore, dolomite etec.
You can have ferro-mangenese, ferro-
chrome or ferro-silicon plants, low
shaft furnaces with electric furnaces.
A preliminary survey of the potential
load demand in that area has recently
‘been made and it has been found out
that there will be a shortage of 34
megawatts of power by the end of the
Third Plan pericd. Even though the
Balimela project is available, there is
a shortage to  this extent. In the
Fourth Plan, i spite of Hirakud, Tal-
cher thermal, Machkund and Balimela
still there will be a huge power shor-
tage in Orissa and it will stand in the
way of the future development of my
State. So, I beg to submit that this
Indravati project, being a high head
power project, should be taken wup
immediately. It can be completed in
less time and at less cost. It will ir-
rigate mostly the plain areas of
2,93,313 acres of which 2,36,785 acres
are ynder cultivation which works out
to 70 per cent of the total layout. If
you will look at the sample survey of
the existing crop pattern, you will
see that it is mainly the kharif paddy
crop that is grown there. Even though

cash eraps like sugarcane or tobacso
or oilseeds and pulses are grown, their
puscentige is negligible because there
ig no assured water supply for irriga-
tion. In this regard I beg to submit
that this fertile area and at the same
time this droyght affected area which
has no other source of irrigation faci-
lity in the Mahanadi basin should get
full utility from this Indravati pro-
ject because the highest reservoir of
any dam in Mahanadi basin js at the
altitude of 630 F.R.L., that is, at Hira-
kud and this area is much higher up,
that is above M0 F.RL. and it cannot
otherwise be irrigated by any other
dam in the Mahanadi basin except by
this inter-basin  diversion of water
from the Godavari basin to the Ma-
hanadi basin.

This project only intercepts 1015 sq.
miles of catchment area to utilise a
yield of 92 T.M. cft. which is only
46.7 per cent of Orissa’s total contri-
bution to Indravati’s water resources.
Here I would beg to submit that some
snag has been raised regarding the
inter-basin transfer of water. I may
point out that the Central Govern-
ment have already agreed that the
water of the Krishna basin be divert-
ed over the Koyna project which flows
to the Arabian Sea without irrigat-
ing any land even though there is 2
great shortage of water in the down
stream of the Krishna basin. The
Gulati Commission has rightly said
that to make up the deficit in the
Krishna basin, surpius water from
the Godavari basin is to be diverted
there. So, there has been surplus
water in the Godavarj basin and even
though this amount of water will be
transferred to the Mahanadi basin.
still there will be plenty water in the
Godavari basin to meet all the re-
quirements of irrigation in the Goda-
vari valley and at the same time to
transfer some surplus water to the
Krishna basin. So, this plea has no
meaning and T most respectfully sub-
mit that if diversion is not permitted,
this excess water of Indravati will
go waste to the Bay of Bengal and
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that” will result if 4 great loss  to
thé nation by

these 3 lakh acres of land" will never
get any ‘irrigation facility. ‘So it
should get green light from this Mi-
nis’try'and Centra_]' Water and Power

Commission.’

Shri Gajraj Singh Rao (Gur-
gaon): Mr. . Deputy-Speaker, Sir, I
rise to  support the. Demands for

Grants relating to the Ministry of Ir-
rigation and Power. I would rather
say that -jess money has been provided
for it and that more should have
been provided as all sections of the
House have demanded.

At the outset, 1 thank the Irrigation
and Power Ministry for getting the
work on the Gurgaon canal project
started which was, for the last 25 or
30 years, not being started op some
pretext or other. The poor distriet
has been hearq for the first time by
this Ministry and I must thank them
sincerely on behalf of the people of
that district. :

Arother thing of great value is this.
They have accepted it in principle as
the hon. Deputy Minister said that
bunds on Sahibi and Indori and
others will be constructed and floods
will be avoided to Jhajhar and Gur-
gaon district and other places instead
of having the utopian drainage sche-
me under which hundreds of villages
would have been wiped out of the
Gurgaon district. I thank them again
very much that they have taken the
sympathetic view for the village peo-
ple.

Then, I would only say that this
scheme of raising embankments on
Sanibinadi shoulgd be taken up soon
50 that there may be no threat of
floods to Delhi or other areas. This
would not cost much as has been ex-
plained in the consultative committee
and other places to the hon. Minister.

I would now go to the Agra canal.
It starts from Delhi and passes 50
miles into the district in Punjab and
the rates are just doubled. Then, it
enters U.P. where the rates are half,
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The administration is with the UP.
Government as if it is a foreign coyn-
try. During the monsoon season, they
would flow the water and say, “All
right 'we ‘have given you the quota
and you go_ahead.'f I would submit
that this question be examined. It 15 a
long-standing grievance for which
there are so many ecauses: which I
need not divulge now.

- Then, about the Muslim populated
area of Punjab which js Gandhiji's
heritage—and we rust respect them
—I am thankful to the Ministry that
they have promised that on Landaha
stream the bunds will be raised and
both Rajasthan area and Gurgaon
area .would be saved from floods. I
would certainly have not submitted
this in the House. I know these are
State subjects. But unfortunately, my
district is on the border of Rajasthan
and Delhiand all these problem; are
connected with three States. There-
fore, I have to bring this to the mo-~
tice of the hon. Minister and I am
very thankful to him that he has
promised that this would be done. He
has seen the area himself and knows
how badly it is flooded. I hope that
with the cooperation of the Rajasthan
Government, the Central Government
would get the things done.

As has been already brought to
your notice, there is water-logging in
one part and there is absolutely dry
and arid area in Punjab in another
part. I would submit that some-
thing must be done in this regard. If
surplug water-logged area water can
be put into some other canal which
is to come in the lift scheme and
then brought to use, that will be much
better and would save both the areas
from these troubles.

About cheap electricity the whole
House has submitted to the hon.
Minister that thig is the key to the
progress of India and this is the key
to the solution of all problems of food
etc. It does not matter if the Gov-
ernment has to spend more ang if its
dividends are not payable. But cheap
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electncny to the ru.ral areas would
salve all our difficulties, be it cottage
industries or be it other industries. 1
am thankfu] to the hon. Finance Minis-
ter that he has promised that in the
Fourth Plan, for the rural area, they
are' going to have the biggest amount
for this rural electricfication. But I
am afraid, as the figures would show,
that only 2'6 per cent is for public
water works, 5:8 per cent only is
for irrigation while 75 per cent is
for heavy industries. I would say,
those industries can put up their own
plants. But why starve the whole
of India, the whole of the Bharat-
mata? Why shoulq that be done? I
would submit that this may be exa-
mined. I have taken these figures
from the official records, and there-
‘fore, 1 would submit that this kind
of thing should not be allowed to be
done.

I would also like you 1o examine
how much electricity from the Bhakra-
Nangal project is being consumed in
Dehi for luxury purposes. If you
woulg see the history of the Bhakra-
Nangal project, you would find that
it was meant for the dry areas of
Rajasthan and Hariana area of Pun-
jab, whereas the whole of it has
been consumed practically by the
big towns or the big industries. I do
not say that I hate these big towns,
but I would submit that they should
not get the benefit at the cost of
the nation and poorer sections.

T would also submit that the train-
ing centre for electriciang ang fitters
etc. should be located in the rural
areas. In the absence of such cen-
tres, what happens is this. If some-
thing goes wrong in the villages to
pumping sets etc. where electricity
is provided, then those people have
to come to Delhi, take the man from
here to their places and by the time
that man comes, the season goes away,
ang the crops get dried up as a result
of it. I hape that this ancillary pro-
‘position would be considered by the
‘hon. Minister.

Then, I would submit that smaller
irrigation schemes should aiso be
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taken up on pnonty basis. In this
connection, I would like.to.show to
my friends how the contrur bunds in
Gurgaon district have helped in irri-
gation. I welcome more of such con-
tour bunds. I would welcome my
hon. friends to come and see for
themselves how the people have done
this with self-help and have had these
bunds for purposes of irrigation. But
unfortunately there is confusion be-
cause different subjects are dealt with
by different authorities, and there is
proper co-ordination between them.
Therefore, I would submit that whe-
ther it be irrigation or the supply of
electricity or tube-wells, or contour
bunding, or be it anything like that, it
should be the concern of the Irrigation
Ministry. But at present the Deve-
lopment Ministry also comes in, and
they say that a fund would be raised
or allocated but they mever are abie
to persuade the people to raise or
allocate the necessary fund and so the
whole scheme becomes a fiasco and i
vanishes away.

st HiER W dTE (FET)
IR WEET, AT F HR G fAwE w7
ana 2 faa, 59 & o & w9 71 g
[TE | F AW a1F T F qAT ATQ
qATT FT AT |

a1 950 g9 3 R 70
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ST TOOTT TATY AL AT I T FE AT
T WAL A G @I | A 50 I
1 ¢ 5 oF 919 939 98 I WT v
fov w+lt g7 ¥ 26 I FTRAT A fasray
AT 9T 91, 9fFA ag faoer w9
Y § Far &7 4% FEfed oeeuw
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Mr. Deputy-Speaker: Now, tie hon.
Minister,

Shri Warior: There
State which has gone by default,
namely the State of Kerala. There
is no Legislative Assembly there So,
I would submit that Kerala State may
be given at least five minuies. There
is no Assembly there. Where else is
the forum for us to speak?

is only one

Mr. Deputy-Speaker: I am sorry,
there is no time now, and at 5.30 p.m.
we have to take up the calling-atten-
tion-notice.

Shri Warior: That is true, but
Kerala State has no other forum now
except this Parliament.

Mr. Deputy-Speaker: Kerala is not
the only State which has not had a
chance; there are so many other States
which have not been given a chance.

Shri Warior: There is no Legisla-
tive Assembly there, and this is the
only forum where we can raise these
matters, and point out the failures

of this Ministry. N

Mr. Deputy-Speaker: The hon.
Member will have other oppertuni-
ties for that purpose,

Assam has not been given a chance,
and so has Bengal, and so has Kerala
also.

I shall give opportunities to them
When the Finance Bill is taken up.

~ Shri C. K. Bhattacharyya (Rai-
ganj): Bengal and Assam have become
Cinderellas,

Mr. Deputy-Speaker: The hon.
Member can have an opportunity
while the Finance Bill is discussed.

Shri C. K. Bhattacharyya: It is:
necessary for each State to have a say~
in this important matter.

Mr. Deputy-Speaker: I am sorry.

Shri C. K. Bhattacharyya: Sir,
Bengal and Assam should also have
their say. I do not grudge the time
that other States have got, perhaps
more than they wanted. But Bengal
and Assam should not be debarred in
this manner. That would be a tra-
gedy.

Mr, Deputy-Speaker: Would the-
hon. Minister agree to take only half
an hour, in which case I would give
five minutes each: to three hon. Mem--
bers?

The Minister ef Irrigation and
Power (Dr. K. L, Rao): I do not mind
if Members want time to speak. I
shall finish my reply in half an hour,.
if I can give some more time to hon.
Members. I am prepared to accom-
modate them by doing so.

Shri Ranga (Chittoor): Kerala
should be accommodated.

Shri Warior: I have moved my cut
motions to the Demands for Grants
relating to this Ministry. If the
Ministry. If the Ministry would care-
to look into them, they will be con-
vinced of the extent to which our:
State has been kept at the lowest ebb,
s0 to say, in regard to these. irriga-
tion and power programmes.

Shrimati Lakshmikanthamma:-
(Khammam): Could you give me one
or two minutes to ask some ques--
tions?

Mr. Deputy-Speaker: A representa:
tive from Andhra Pradesh has spoken
rlready.

‘Shrimati Lakshmikanthamma:-
You may kindly allow us to ask some:
rquestions.

Shri Warior: One of the important
projects there, namely the. Idikki:
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‘praject did not have enough cement
and, therefore,.. work was suspended
on it. Then, .there is the question of
“the Sabarigiri project. All these pro-
jects are not keeping pace with the
‘schedule given to them. Hence, the
“Btate ‘of Kerala which is supposed to
“be’ producing ‘or is supposed to pro-
duce the cheapest electricity in the
‘whole of India is now knocking at
‘ the gates of the neighbouring States
with a begging bowl for Neyveli elec-
tricity and so on. This has been the
lot of Kerala for the last so imany
‘years. The consolation that Govern-
"ment have given to Kerala is that by
1980 or somewhere about that time
there will be much more electricity
produced in Kerala, and there will
be in fact surplus electricity, and
"Kerala will be in the unfortunate
position of worrying as to where that
electricity could be sold? But, at the
‘same time, Government are saying
that the southern grid is coming. All
these things are contradictory. In the
meantime, 1 would request Govern-
ment to consider once more the possi-
" bility and feasibility of establishing
at least a thermal plant in Kerala to
tide over the shortage during this in-
terim period.

Then, I come to the question of sea
erosion. I am glad that ever since
Dr. K. L. Ran assumed charge of this
Ministry. he has done something in
this regard, but the matter is still
under the consideration stage only
and we do not know when actually
the implementation of the schemes
would be taken up.

It is a ‘very serious problem. The
main national highway No. 47 is threa-
tened now. The main railway line at
-Mahi is threatened now. Unless Gov-
ernment takes it up urgently and im-
mediately, there will be great danger
to the area. There is great alarm in
the minds of the people in those re-
gions.

Third point—sea erosion. It ig not
<nough to say that the Central Gov-
-ernment is giving a loan to' the State
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Government. It must take it“up as a
national problem itself -and must.find
enough funds for fhe protection of
the Kerala coast. Unless that is done,
there will be great danger for: - the
coastline and there will be no place
for the people to go. These two pro-
blems must always be in the mind of
the central Ministry. They must
take it up earnestly, not by way of
consultations and reporting stages,
but by implementation of certain con-
crete schemes.

Mr. Deputy-Speaker: Shri Bhatta-
charyya.

Shri J. N. Hazarika

(Dibrugarh):
Only Assam is left out.

Shri C. K. Bhattacharyya: Thank
you for the opportunity given. I
shall ‘record my observations in four
or five sentences only.

Dr. Rao has received sufficient com-
pliments. He does not require any
from me. He is a quiet man dealing
with a quiet subject and has not the
good fortune and the glory to be
prepared for receiving a viciferous
welcome from friends in the Opposi-
tion at the zero hour every day! That
is not to his lgt. But he is doing a
very important work dealing with a
very important subject.

The parennial problems of India at
present are: deficit in food and de-
vastation by flood. While we should
have water for helping production of
food, we get it for destroying the
production of food. That is his charge
and that is what he has to look after.

So far ‘as the State from which I
come is concerned, I shall refer only
to three questions. One is concern-
‘ing the Damodar Valley Corporation.
The other is the Farraka Barrage and
the third, the devastation caused by
the north Bengal rivers. He will
kindly take care of these. In his re-
port, he has said that Farraka Bar-
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rage is primarily intended for improv-
ing the navigability of the port of
Calcutta. What I submit is that it is
a project which concerns at least five
or six Ministries. It concerns the
Railway Ministry; it concerns the
Health Ministry, because it involves a
question of supply of drinking water
to al} the areas on both sides of the
river; it concerns the Transport Min-
istry; it concerns the Commerce Min-
istry, Defence Ministry and also the
Food Ministry. When Shri A. P.
Jain was Food Minister, I had the in-
formation from him, as well as from
Dr. Boy, hat in order to meet the
urgent requirements of food for north
Bengal and Assam, they had to send
it via the Moghulsarai bridge. That
was the difficulty at that time.

So this is a project which concerns
these four or five ministries. Over
and above that, it is an internationa!
project, and so assumes diplomatic
importance too, as referred to in the
notes in the budget grants. So it
should be looked upon from that point
of view.

T should mention one or two things
with a little bit of regret. The pro-
ject has been delayed because foreign
exchange was not provided in time.
If it had been provided in time, the
progress in work of the project would
have been much more advanced today
than what it is now.

So far as the DVC js concerned, I
should say the reorganisation should
be quickened as soon as possible. The
canal to the north side has been con-
structed but has not yet been used
should be made usable without any
loss of time.

The third is about the north Bengal
rivers. The river Torsha is spreading
havoc, breaking through Natural
highway No, 31, and devastating all
the areas on both sides. This should
be checked.

There is another matter. This is
about the co-operative approach in
certain matters in relation to Pakis-
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tan. Of course, it is true that the
problems of flood-and river-control in
West Bengal and East Bengal consti-
tute one integrateq problem; one can-
not be tackled in isolation from the
other, The East Bengal people know
it also. But the difficulty is that the
Pakistan people cannot be convinced
that it is so. Otherwise, when the
Karnafuli Dam was being raised and
the villages on our side were being
flooded, in spite of our Government’s
request, they did not stop. We are
having the same trouble now regard-
ing the Mangla dam in Kashmir. It
is being now raised about 200 ft.
more—that is the report. That will
again cause damage to the Indian
side. Whether the co-operative ap-
proach, to which the hon. Minister
has referred to in the annual report
of his department, would be had
from the Pakistan side, as we are
offering it to them from our side, is
the question. These are my submis-
sions.

Shri N. R. Laskar (Karimganj): It
is well-known to this House and the
country that the great problem facing
Assam is that of flood. I would like to
say that just because the state is situa-
ted at the remotest corner of the coun-
try and away from the Centre, it does
not mean that it should be neglected
always.

In the last 15 years, covering three
Plan periods, there has not been a
single river valley project in Assam.
I would like to know why? Because
there we have one big river in Assam,
the Brahmaputra, a mighty river, one
of the mightiest and widest rivers in
the whole world, it does not mean
that we should simply be helpless
onlookers to the problem of the river
and flood control in Assam. To control
such a river, requires a mighty multi-
purpose river valley project. It will
require big planning, a big river valley
project and a huge amount af money.
We must find out the wherewithal to
do it. We_should aproach friends; some
international agency should be re-
questeq to finance this project, so that
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the inherent devastating nature of the
river can be kept and check to some
extent. T know this requi~es some time
before it can fructify. But we should
make the effort and start on it

The hon. Minister, Dr. Kao, is a very
sincere person. He is taking up the
problem in Assam. We have every
faith in his efforts. He has now per-
manently posted up one Chief Engi-
neer of the CWPC there to the study
the problems presented by the rivers
in Assam. I suggest here that. They
should survey the tributaries of the
Brahmapuira also which are parennial
in nature. The upper reaches of these
tributaries shoulg be studied so that
dams could be erected there, thus
minimising the effect of floods and
also producing some power.

I will now take up the question of
the Barak river project, which is my
district of Cachar. Last year, while
taking part in these discussions, ¥ re-
derred to this and the Minister was
kind enough to deal with it in detail
in his reply. He said it was only a
question of finance that was troubling
him that Rs. 35 crores were required
for the project under the oresent
rough estimate, and as engineers they
are trying to see if it could be brought
down to Rs, 15-20 crores, in which
case they will say ‘yes’ toit. I expect
that the investigation report at the
new site at Naraindabar will be en-
eouraging and something will be done
to expedite matters. From 1954 to
1965, 11 long years the matter has
been hanging fire. If now, the project
does not fructify, the hon. Minister
¢an imagine what will be the reaction
of the people there.

As regards other aspecst ot develop-
ment in the state, again it is a question
of power availabi'ity. So steps have
to be taken to tap the resources avai-
jable in the State so that the State
may progress in the industrial and
other soheres at least in conformity
with the all-India rate of progress.

1 have many things to say, but there
s no time. I will only request the
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hon. Minister to take special care of
the problems of Assam,

17 hrs,

Dr. K. L. Rao: I must express my
gratefulness. to the hon. Members of
the House for the excellent suggestion
they have given, very useful ones toq,
and aiso for the kind words they huve
spoken about me and my Ministry.
I take it that their expression of good-
will is only a courteous way of telling
me that I should work harder and

achieve the targets laid down by this
House.

Before I touch upon irrigation, I
would like to assure the hon. Members
from Bengal that we are doing very
well in respect of the Farakka
Barrage. The project has got over its
initial troubles, and is gaining mo-
mentum. In the first {wo years of
this Plan, we spent only Rs. 1 crore on
this. As against that, we spent this
year Rs. 17 crores, and in 1965-66 we
are going to spend Rs, 20 crores. 1
hope that I will be able to give the
House a sizable achievement next
year.

In view of the very limited time
that I have, I would submit to the hon.
Members who have participated in the
discussion, that I will try to give an
answer to them in writing on the
points that I am not able to deal with
now.

I am very happy that ihe House has
unanimously urged the importance of
irrigation. I am saying so because in
recent times I have had a setback, and
there are many people, especially
foreign experts, who say that irriga-
tion projects are not necessary in this
country. I was rather amused at fhat,
because the statistics we have amply
show how it is most important. how it
is a basic material for food production.

For example, out of the 280 million
acres that we are showing in this
country for food production alone,.
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about 110 million acres are used for
rice and wheat, and 170 million acres
for cereals and pulses. For the first
mentioned crops the irrigation is
‘barely 36 per cent, while for the
second it is less than seven per cent.
With such small irrigation, it is no
wonder that we are not able to pro-
duce the food that we should produce.
That this country is not able to pro-
duce enough food, in spite of having
such excellent, fertile soil, excellent
rivers, good rainfall and a very good
agriculturist class, is really something
of a paradox. We form 15 per cent of
the world’s population. The world is
producing 1,000 million tons of food-
grains, including 260 million tons of
wheat and 250 million tons of rice.
We should be able to produce 150 mil-
lon tons, let alone this 85 or 90 mil-
lions that we are producing.

While we are having all these
various favourable factors, the only
thing that is standing in the way is
wrigation.  Irrigation is a catalytic
agent which is most necessary in order
that the other inputs like fertilisers
and other things may be effective.
So, T am very happy in that context
that the hon. House has unanimously
urged the importance of irrigation.

There is one question which the
hon, Members have very correctly put.
Why is it that in spite of so many
years of planning, our achievement in
the field of attaining the potential irri-
gation is only of the order of 16 mil-
lion acres now, and will be only 19-4
million acres at the end of the Third
Plan? The point is that we have
taken up, in the three Plans, 502 pro-
jects. There 502 projects on comple-
tion will give the benefit of irrigating
44 million acres. For instance, when
we are constructing a building, we
spend more on the foundations and on
fhe walls, but unless the roof is put
in, the house is of no use. That is
exactly what is happening with us.
we have started 502 projects, they are
going on at different stage<. and once
they are completed, we are sure of
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getting the benefit of irrigating 44
million acres, which will be a very
excellent achievement. In the pro-
cess we have got 16 million acres so-
far. I hope at the time of the next
Budget I shall be able to report that
we have attained 19 million acres.

This addition of three million acres:
in one year will itself be a record-
breaking achievement. Our achieve--
ment so far has been one million acres
for one year, and we have got to.
achieve three millions this year, and
that will be possible only if we put in
all our best efforts. Therefore, in that
context I have been thinking—I have
practically settled—that we should lay
emphasis on some of the most impor-
tant projects which have advanced
very much in construction, by a little
more concentration en which we can
achieve benefit within one year. We
have selected nine projects, and I am
constituting a reviewing committee of
officers, and they are to watch every
fortnight the bottlenecks and gifficul-
ties in these projects. and try to solve
them and assist the State to achieve
substantial completion of these pro-
jects, so that we can attain 19 million
acres, which is itself very hard to:
attain.

Very rightly as cne of the hon.
Members has said, as a result of the
experience of the Third Plan, it is now
the policy of the Government and the
Planning Commission that in the next
Plan we should attach the largest im-
portance and see that all these projects:
which we have undertaken are com-
pleted in the next Plan as far as pos-
sible. That is quite correct, but in
doing so, there is one danger, namely
that we will not be able to take up-
further projects. That is not correct,
for, irrigation development must be &
continuous process, till we reach the
maximum possible. Otherwise, we
will come to a fatal stop, which is

most dangerous for the development

of the nation. Therefore it is that it
is necessary that we should take up-
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:some new projects also in the fourth
‘plan.

For example, the hon, Member from
Kolhapur mentioned about the Dudh-
.ganga project. I have been to the
site. There we have excellent agri-
culturist doing irrigation under the
most difficult conditions,” They depo-
sit six inches of soil on the base rock
‘and irrigate the areas lifting up water
to as high as 150 feet. I fel: very un-
happy that we are not able to assist
these people, but to take up that pro-
ject means that the policy stated
earlier has got to be modified. We
should make a somehow provision for
taking up some of new projects as
‘well, but no doubt the emphasis should
be on the completion of the earlier
projects, because otherwise we will
not be achieving the most important
vesult of getting 44 million acres under
“rrigation.

If we spread out irrigation fast and
‘wide, then food deficiencies will be a
thing of the past. . Therefore, with
‘hat firm conviction that irrigation is
‘most essential, I am very happy to
have the support of the House. It
‘gives me added strength to fight bat-
tles elsewhere to get more and more
funds for this sector of irrigation.

Now, there are some important
points connected with irrigation that
‘have been raised. The hon. Member
‘from Bikaner has mentioned about the
lift Canal in Rajasthan. 1 entirely
agree with him that we should give
high priority to this project. This pro-
ject was thought of quite a long time
ago and I know that the hon. Member
‘has been pleading for this project for
quite a long time, Now that the
TRajasthan Canal has come to the
-48th mile, :t is no longer necessary
“*or us to halt back. We should take
up lift irrigation of two lakhs of
acres. I have not seen the area, but
I understand that the soil is good
and fit for irrigation, Therefore, it
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is but proper planning to undertake
this project. I am very happy that
this project is included in the revised
estimate 'of the Rajasthan Canal. I
shall write to the Rajasthan Govern-
nent to send this project for consi-
deration and clearance by the Centre.

There was also mention about
Ghaggar. This project has at last
been cleared, and the results and
benefits thereof will be advisable not
immediately, but jn the next two
vears. The project consists of divert-
ing the waters which are causing
immense harm to Hanumangarh and
Suratgarh, to the sand dunes, I am
glad to state that the Finance Minis-
try has been pleased to give Rs. 13
crores for expenditure this jear.

One other question which has been
asked is about waterlogging in Pun-
jab. I am afraid that on account of
the limited time I will not be able
to give the complete reasons which
were asked for.

Shri Hari Vishnu Kamath: Take
more time. It is an important
matter. We want to hear you.

Dr. K. L. Rao: Mr. Speaker has
given me half an hour.

17°10 hrs.
[Mr. SpeakER in the Chair].

The question is one that should be
thought of very seriously.

Water-logging is the result of a com-
plex set of factors, It gccurs as a result
of the inadequate surface siopes, ex-
sive rainfall and excessive irrigation.
It does happen that in the last few
years we have got a wet cycle. Pun-~
jab which was only receiving 20-25”
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is now -getting a ra'nfall of 35-45". A
new cycle has set in and added to
this great trouble, Punjab is a land-
locked State; it is a State which has
got only three rivers, Sutlej, Ravi on
the one side and Jamuna on the
other. So far the policy at centre has
been not to allow any water to be
drained into Jamuna because the flood
situation ‘n Delhi may get aggravat-
ed. It is only now that we are relax-
ing that restriction a little. The only
other river is Ghaggar. We do not
allow Punjab to empty water in
Ghaggar because that means trouble -
to Rajasthan. Inspite of this restric-
tion, some water was let in through
drain constructed by Punjab, But
they were not able to make a very
effect've mark on- account of limited
drainage allowed. Now that the
Ghaggar project hag been taken up
and will be completed in two years
we can permit greater amount of
water to be drained out of Punjab.
Sangrur district which is the worst
affected in Punjab will greatly get
relieved. The Punjab Government
is doing its best and as a result of
that work, the orig'nal water-logged
area of 46 lakhs of acres two years
ago has now come down to 26 lakhs
by the mere construction of drains.
If some more drains are constructed
and adequate drainage provided, I
am pretty certain—lining also has to
be done—that water-logging would
not be a serious proposition.

I should have dealt this important
problem in greater detail, but unfor-
tunately on account of the very limi-
ted time I have got to deny myself
that pleasure, Another hon. Member
from Bihar has said something about
the Western Kosi canal. We are
aware that Darbhanga and the areas
roundabout are very fertile and have
the heavy density of population.

Shri Sheo Narain: Say
about Rapt;j also,

something

Dr. K. L. Rao: Yes. Tt is but proper
that we should provide irrigation for
this area, which is more fertile than
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the eastern areas of North Bihar
because the eastern areas are ravaged
by Kosi; the western areas have not
been so ravagedq so that there is ori-
ginal ferti‘e soil brought jn by the-
rivers. Therefore, I am one with the
hon. Member in saying that th's work.
should be expedited as much as
possible. It is at an advanced stage-
of negotiations with His Majesty’s.
Government of Nepal and I should
say that with all the goodwill it may
be possible to inaugurate the canal
this month.

The hon. Member from Eastern
[I.P, has asked me to say something
zbout Rapti. He had no chance of
pacticipating in the discussion and I
rmust give preference to replying him
first,. He is quite correct. I fully
support him. The eastern districts of
Uttar Pradesh are the poorest and
it is to these areas that the Govern-
rent must attach greater importance.
The troubles in these areas are due
two factors. The first is the floods.
Rapti is a small river compared te
the other rivers but it is sufficient ta
give a lot of trouble and we have not
been I must admit, able to find a
solution for controlling this river. We
had one idea of constructing a dam:
but unfortunately that is in Nepal
territory and it is considered not
possible to pursue the project further.
The other measures of controlling
that river are not quite clear and
therefore, I have asked a committee
to go into this. Control of floods in
Rapti is really one of the difficult
problems, But I can assure the hon.
Member that I will try to do my
uimost to see that something is done
about it.

With regard to the irrigation of that
area, it is very essential, because just
as there is too much of water in the
monsoon season, there is too little
water in the other seasons.  There~
fore, they are having double trouble:
one is on account of excess water
and the other is on account of the
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want of water. Therefore, at least for
the rabi crop, we must see that that
-area gets irrigation facilitates, and the
Uttar Pradesh engineers have got »
‘very excellent scheme. Sarju canal
-Project—anq that is a thirq Plan pro-
Ject, and 1 am expecting to receive
‘the project from the State any time,
-and as soon as that comes in, it will
be taken up and I think it will be
«carried out in the fourth Plan period.

=t qag : TAT T § [ e
iy

Dr. K. L. Bao: Then I take up the
Indus waters. Again, there has been
some misunderstanding on the sub-
ject. On account of the treaty that
we have entereq into with Pakistan,
they have got the option. The first
phase ends not on the 1st April, 1965
but it can end any time between 1st
April, 1965 and 1st April, 1966. The
only condition there is that if the
Trimu-Islam link is completed and
the water is diveried into Pakistan
from their rivers, then, that day will
be the day of completion of the
phase. The lower limit is 1s{ April,
1965, and the upper limit js st April,
1966. Our officers are continually
pursuing this subject with the Pakis-
tan counterparts and we are also
watching whether the work is pro-
ceeding at usual speed and ‘whether
there is any artificial delay in the
matter. (Interruption).

Shri Iqbal Singh: That link is com-
pleted, but it is only aig that tbe
contractors are not giving it.

Dr. K. L. Rao: It is not completed.
We are keeping a watch on it. Actual-
1y, our Commissioner goes and inspect
the Pakistan areas every six months;
their officers also come and inspect
our areas. I am hoping that in the
next three months, we shall be gble
to see that the first phase will be
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completed. We will get the extra ad-
vantage of water, about 1,500 cusecs
to 4,000 cusecs. It is a good and sub-
stantia] amount, ang 1 only hope that
within the course of the next two or

- three months, we will be able to see

that Phase I have ended and Phase I
hag started.

In this connection, I can also say
about the Pong dam. We realise
completely the importance of the pro-
ject and about the need to complete
the project as early as ‘possible. It
is an obvious fact that after spending
so much money anqg after so much of
battle with Pakistan, whatever water
we have got from Beas we must uti-
lise it naturally. Therefore, ii is
that we attach importance to this
project. But it is also a difficult pro-
ject in the sense that, as hon, Mem-
bers are aware, the Himalyan moun-
tains are not so very good for foun-
dations and so on. But, nevertheless,
our engineers are battling with it
and with great success; they have
completed two tunnels out of five. As
soon as the tunnels are completed,
water will be diverteq and the dam
construction will be started. I hope
the dam will be completed by 1970-
71 instead of 1970—73 as originaily
programmed.

Bhri Ygbal Singh: What about the
Ravi?

Pr. K. L. Rao: I am afraid I have
no time. I should go on to other
subjects. Thep there was the question
of utilisation of the potential. That
was one of the subjects which so many
hon. Members have referred to. Uti-
lisation of the potential created is like
this. It is quite true statistically that
80 per cent -of the water potential
that has been createqd is being utilised.
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20 per cent is pnot utilised. But there
is one aspect especially, the importan-
ce of which we should realise. 20
per cent of two million acres is
.something different from 20 per cent
of 16 million acres. If we have two
million acres, 20 per cent of that
would be 4 lakh acres. 20 per cent of
20 million acres means 40 lakh acies
or so. It is a large amount, and the
nation, at the stage at which it is now
progressing cannot afford to allow
the potential without being utilised.
“That is how the importance comes in
of utilising all the irrigation polen-
tial built up.

Therefore, 1 fully realise that utilia
sation is one of the important sub-
jects. Whether it belongs to the
Ministry of Foad and Agriculture or
not is not the matter at all. But it
should be taken care of. I am even
thinking of further steps. There
have been quite a large number of
-committees on this utilisation. Instead
of that, I have been thinking whether
we should not have a continuous
watch on the subject by setting apart
a number of officers on this subject
alone.

Shri P. Venkatasubbaiah (Adoni):
May know on what basis the sta-
tistics have been obiained for claim-
ing that the utilisation is 80 per cent
and whether there is any integrated
approach on the irrigation potential
utilised or is it only getting informa-
tion from the State Governments and
then saying that this 80 per cent is
utilised? These plans are discussed
annually and the officers also visit
the various areas. -80 per cent is the
average of allthe projects. But there
may be some project where even 20
per cent is not utilised. But taking
all the projects, that is the average
figure.

Shri N. R. Laskar: How is he going
to tackle the problem in Assam?

Dr. K. L. Rao: Assam probably
poses the most difficult problem from
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the point of view of erosion anq floed
cornitrol, because the biggest river of
the country—the Brahmaputra—is
flowing through that Staie unchecked,
carrying huge amounts of water doing
nothing for us and for anybody and
on the other hand causing a lot of
devastation. The whole valley bet-
ween the mountains is hardly 50 to
60 miles, the river passing in the
middle. If the river takes a3 swoop
one side, we are not able to prevent
it easily. At Dibrugarh, we haq to
spend crores of rupees to protect the
town in view of its importance. This
will not be possible for alj areas.

The main problem is erosion and
inundation. We are able to solve in-
undation; there is no difficuity. You
can have embankments and prevent
it. But erosion is a tough occurrence.
If the river takes it into jis head to
erode, it is very difficult to prevent it.
The only solution is what we call re-
tirement, ie. go back. But in the
case of Asam, you cannot go back to
the hills! In view of the difficult
nature of the problem I have appoin-
ted a separaie committee to go into
that very carefully. We are trying
to get some erosion experts from all
over the world to see what we can do,
if not to control it completely, at
least to reduce the erosion at impor-
tant places. That is the aspect we
are engaged in. While 1 am not able
to say very much to the hon. Member
from Assam, this I can say that we are

having the greatest attention paid to
this subject.

Shrimati Lakshmikanthamma: 7Tat
him not forget Andhra Pradesh.

Dr. K. L. Rao: I will refer {0 An-
dhra Pradesh when I deal with power.
About power, hon. members are quite
correct when they say that we have
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achieved only about 8.3 million KWs
of power. Our target is 12.7 million
KW and I have said that st least 11
million KW will be reached by the
end of the third plan. It means we
have to produce 3 milion KW more in
one year. That is an achievement
which has not been realised so far.
The maximum achieved is about
1 million KW every year. So, it is very
difficult to produce 3 million XKW in
one year. That is why this year the
ministry and the engineers have to
work very hard. But I may say that
these power projects have been start-
ed 4 or 5 years back and they are
coming into fruition. In the next 1 or
2 months, we are going to put in half
a milion KW more. Tomorrow there
is -one power stationto be opened at
Kundah. There is going to be the in-
auguration of gas turbines in Assam
next week. So, we have gol a number
of schemes coming in two or three
months. But we have to keep a close
watch. Nevertheless, there is the
great danger of not being able to
achieve even 11 million KW, and that
is why I have again appointed a re-
viewing committee for this separately
to review the progress and the ob-
bstacles in the way of these projects
and also to report every fortnight on
some selected projects. We have
selected 13 projects. For example, the
Pamba project is one such. We
propose to watch very carefully and
see that this 3 million KW power is
achieved.

Shri Basappa (Tiptur): What about
the Centre advancing money for
Sheravathi project?

Dr. K. L. Rao: Coming to the ques-
tion of per capita power, it is quite
true that there are some States where
the development of power is poor,
very bad compared to the rest of the
country. In that category the first
prize goes to Andhra Pradesh and the
second prize to Uttar Pradesh, the
two States from which the Minister
and the Deputy Minister come res-
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pectively. The per capita generation
of power in Andhra Pradesh is 37 and.
49 in Uttar Pradesh at the end of the
Third Plan. Therefore, I quite agree.
that if we want to increase the nation-
al] income of the country, we must
step up the production of electricity
in some backwarg areas. There is.
no doubt about it.

North Bihar is pretty bad in that
regard. But in the case of North
Bihar we are going to have two 50
megawatt units at Barauni. The main
trouble with regard to North Bihar is
that it does not have transmission
lines. They have not spent much.
money on it and that i why there is
a great difficulty. If we have trans-
mission lines then there will be no:
difficulty. I am asking the State Gov-
ernment to pay attention to this.
Secondly, we are not able to adjust the:
additional funds required within the
Third Plan. But if it is possible for
the Planning Commission to fing some
money, I will be most happy, because
we have got the power; the only thing
is that we have to put up some more
lines. Not only that, we propose to-
connect Baraunj with Gaya so that
North Bihar and South Bihar will be
connected and there will be even flow
and there will be no question of North
Bihar complaining that there is ne.
power in that area.

With regard to the difference imr
tariffs in North Bihar, T am glad to say
that out of the 14 sub-divisions in
North Bihar, 7 which are attached to:
Barauni are having the same tariffs
as South Bihar. The rest are sup-
plied with diesel power. I have told’
the State Electricity Board that ir--
respective of the nature of the trans--
mission lines and so on, they must try
to have some uniform rate all through
Bihar and he has promised to do it.

The-
for:

There is one other matter.
most important requirement
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supply of electricity is having ade-
quate transmission lines. In transmis-
sion lines, we are a bit lagging be-
hind, because of the size of our coun-
try. We have put in go far 175,000
miles of transmission lines which
means something even ror a big coun-
try. For a country like United King-
dom, which has three or four times
our power generation it is only 160,000
miles. Thus we have got more trans-
mission than the United Kingdom.
But, because of the large size of ocur
country, these transmission lines are
not sufficient, The magnitude of length
of the transmission lines can be real-
ised when we note that the total num-
ber of roads in this country, surfaced
and metalled, is 153,500 miles. These
transmission lines are very badly
needed. Unfortunately, in the Third
Plan, something has gone wrong and
we have provideq very little for this.
In the Fourth Plan, greater provision
is being made and we hope that these
transmission lines will come up in a
much bigger way.

Here I must pay a tribute to the
excellent work done by the Rajasthan
State recently, In Rajasthan there
was an acute shortage of power due
to the restriction on the release of
water from Gandhisagar dam. We
met in October to try to solve this pro-
blem and I suggested that we might
connect Ratangarh with Jaipur, a dis-
tance of 127 miles. I must say that it
is very heartening to see that 132 Caps
lines were constructeg in 86 days as
programmed. It is a remarkable
achievment wkich we have not done
so far. It only shows that what India
wants is merely resources and mate-
rials; the rest our engineers can do.
1 was very happy to have gone to
Jaipur in connection with commission-
ing of this rapidly constructed trans-
mission line. As a result of that they
are able to get about 17 megawatts of
power from Bhakra.
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Dr. K. L. Rao: It ig always better to
have the entire transmission lines
connected. It is not the question of
vrater; that is nothing. The more-
transmission lines you have, the better
for the country and the greater  the
advantage because then you will have
these interconnections. That is one of
our aims. We want to connect these
power systems one with the other so.
that we can form the grid line and,
may be, in the course of the next Plan:
or the Fifth Plan we may have an all-
India grid. Once we have that, there-
wil] be a lot of advantages. For exa-
mple, with less amount of power we
can meet much greater loads. That
is called the reserve capacity. Thera
aremany advantages of an integrated
system. That is why we have set up
the regional boards.

Hon. Member: are aware that we
have set up five regional boards all
over the country. We have divided:
the whole country into five regions
and are trying to develop transmissijon
lines within the regions and wil] later
on have connecting lines one with the
other. So far we have dealt with
220 KV lines; that is the maximum
voltage lines that we have. In the
Fourth Plan we are going to have
400 KV lines. We have a very large
bulk of power from Durgapur to:
Calcutta and we cannot do with small
lines; so, we have to have 400KV lines
so that power can be transmitted
across. We are going to  connect
Durgapur with Harduaganj to Delhi.
I hope, by the end of the Fourth Plan
we will be in such a state that the
power available at any place will be
transferred to the needy people in the
other place and we wiii be 1n a rauch
better position with regard to the ex-
change and economic exploitztion of"
power.
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My colleauge has already dealt with
rural electrification. It is a subject
of the greatest importance. The
Ministry and I particularly attach the
greatest importance to rural electrifi-
cation. I feel that it the most
forceful instrument of socialism, of
awakening or activising the vast rural
-population of the country. There is
no other instrument which will be so
effective ang which v.1!l perineate the
rural houses ag that. For example,
the amount of power that has gone into
rural homes in the Uniled States of
America—places which have got 38
population of less than 1,500 people
they call a village—in those homes the
electricity that they are utiiising is as
much as of the entire India today. All
the energy that we are using, about
97 billion kilowatt hours, is tihe
amount which the United States is
using in her rural homes. I am just
mentioning this to show how rural
areas once developed can absorb large
block of power.

Rural electrification has got a 1ot of
advantages. For eaxmple, it is the
only way in wnich we can check the
population from going to urban areas
from the rural areas.

Shri P. Venkatasubbhaiah: Some
States hag an initial advantage of
having rural electricity becanuse there
were major irrigation projects, where-
as most States had to spend on that,
How are you gomg to correct that
imbalance?

pr. K. L. Rae: But it does mnot
matter if one State or another in
the whole of India has a poor perfor-
mance. We should not WoITy about
that. What we should aim at is that
the whole country should come up as
rapidly as possible.

Shel P. Venkatasubbaiah: How to
come up?
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Dr. K. L. Rao: First of all, we must
have the conviction just ag we have
conviction with regard to  irrigation.
The hon. House must have a conviction
that rura] electrification is most im-
portant. One of the reasons I ad-
duceq and put forth before the hon.
House is that it 1s the best way of
checking the population irom going
from the rural areas to the towns. If
a man goes from the rura) areas to
the towns, it costs Rs. 100 by way of
sewage disposal and water supply
while in the village it costs barely
Rs. 10 or 15. Therefore, to see that
people are retained in the rural areas
is very imoo-tant from the cconomic
point of view. n fact Twas very
happy to note tac otber day, in
America the trends are now the Te-
verse. These villages with 1,500 peo-
ple are bcoming populated and some
of the villages have got as muchk as
20,000 people now. The urban areas
are becoming depopulated and peopie
are going to the villages. That will
happen always if you have rural elec-
trification. I happened to see north
Bihar a completely dark spot. I take
north Bihar because in other areas
you will at least see some light after
20 miles or so, but in north Bihar
there is complete darkness. There
the people can not work for more than
a few hours a day. If we give eles-
tricity there, the number of working
hours will increase. That is tosay, we
are energising the nation, we are acti-
vising the nation and we are increasing
the hours of work for the nation.
1, therefore, submit that rural electri-
fication is the most important item and
the nation must attach the utmost ime
portance to it and increase the rural
electrification by some method or the
other.

1 will now deal with the -question
about the electricity rates for the agri-
cultural purposes. I am sorry that 1
will not be able to say much about
this. I am happy that our Foreign
Minister is here and he was the Food
and Agriculture Minister also and he
was also fghting for the reduction in
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the electricity rates for agricultural
purposes. The argument that the hon.
Members adduce, namely, just as you
are showing concessions to industries,
likewise you must show the concession
to agriculture, is very convincing. But
there are other considerations of
-economy and therefore, it has not been
possible to do much in this respect.

Shri Bibhuti Mishra (Motihari):
Why don’t you have the uniform rate
for all over India?

Mr. Speaker: He is not yielding.

Dr. K. L. Rao: The only concession
that is given is this that in places
where rateg are very high just as in
the case of Gujarat, north Bikar and
eastern U.P., there the Mini:try of
Finance have agreed or the Planning
Commission have agreed that anything
above 9 paise will be subsidised but
each case will be considered cn merits.
That is not a very big concession by
itself. T agree. But the continuous
attempts on this problem will yield
us some useful results.

One of the hon. Members asked as
to why there is the difference in rates
that are prevalent in this country and

those prevalent outside. In this
country, say, for example, domestic
lights, on an average—because they

vary from place to place—the rates
that are prevalent here are half the
rates that are charged in the United
Kingdom; they are about the same
as in Japan and they are twice the
rates in the United States. But those
figures do not mean much as the
standard of living is so high in these
countries. T accept that we must pro-
duce electricity at cheaper rates when
we have got so many hydro-electric
projects and when we have got enor-
mous resources of power. If we can
utilise those resources, we will be
generating power at much less cost.
That is quite true. But there is one as-
pect which needs attention. Unless

. would appeal to the

we increase indigenous production of
electrical machinery in this country,
it will not be possible to reduce the
cost. That is one of the aspects that
we must bear in mind. The earlier
we realise that, the earlier we achieve
that objective of manufacturing as
much as electrical equipment in the
country as possible, the earlier we
can reach the take-off stage. There is
no difficulty about generating any
amount of electricity in the country.

Sir, I must say that India is pass-
ing through a period of shortages
created essentially by the developing
economy and by the demands cf ris-
ing standard of life. We have to face
that. Then, only we can tighten our
belts to overcome these shortages.
As far as I see, we are fast approach-
ing the take-off stage, There is no
denying the fact that if you go any-
where in the couniry, you will see
beautiful projects coming up every-
where. The darkest hour is ulways
before the dawn. If we continue with
determination to go through with per-
severence and foresight, I am sure we
will 'be able to overcome many of
these difficulties. As I said earlier, I
must submit once again that we have,
so far as the Ministry of Irrigation
and Power is concerned, got to put
in 3 million acres of land under jrri-
gation and we have to generate 3
million k.w. of power and it is three
times the rate at which we have done
before. It is a very difficult task.
There are difficulties. We have got
to face them. In this connection, 1
Ministers in-
charge of Irrigation and Power in
various States that they should pay
particular attention this year to this
and see that all these projects are
implemented &s quickly as possible.

Shri Basappa: What about the
financng of bigger projects?

Dr. K. L. Rao: I am sure the House
would join with me in paying tribute
to the excellent work that is being
done by the engineers, by the various
Chief Engineers ang the other ensgi-

s —
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neers who are engaged in these river
valley projects all over the country,
and the chairman and members ard
officers of the CWPC whom I am af-
raiq I have somewhat overworked this
year, but I nave done this in the
hope that they will work harder dur-
ing the next year, because there is a
bigger target before us.

Once again, 1 must submit {hat
there is no greater and nobler chal-
lenge than that of laying the founda-
tions for a happy future to make the
coming generations much happier than
what we have been, and that is what
irrigation and power will do for us
and ours, now and for all times to
come.

Some hon. Members rose—

Mr. Speaker: Enough has been said
now. The whole House feels electrifi-
ed. Now, we should proceed. I shall
now put all the cut motions to vote.

All the cut motions were put and
negatived.

Mr. Speaker: The question is:

“That the respective sums rnot
exceeding the amounts shown in
the fourth column of the Order
Paper be granted to the President
to complete the sums necessary
to defray the charges that wiil
come in course of payment during
the year ending the 31st day of
March, 1966, in respect of the
Heads of Demands entered in the
second column thereof against
Demands Nos. 72 to 74, 135 and
136 relating to the Ministry of
Irrigation and Power.”.

The motion was adopted.

6, 1965

17.42 hrs.

CALLING ATTENTION TO A
MATTER OF URGENT PUBLIC
IMPORTANCE—contd.

(ii) SEALING OF INDO-EAST PAKISTAN
BORDER

Shri Tridib Kumar Chaudhuri (Ber-
hampore): 1 call the attention of the
Minister of Rxternal Affairs %o the
following 'matter of urgent public im-
portance and I request that he may
make a statement thereon:

“The situation arising out of
the sealing of the Indo-East Paki-
stan border to prevent the refu-
gees coming from East Pakistan
from entering India.”.

Shri S. M. Bamerjee (Kanpur): I
rise on a point of order. My point
of order is this. You are aware, Sir
that it was almost decided in this
House, not as a matter of rule but
as a convention, that any policy deci-
sion should not be announced outside
Parliament when Parliament is in
session. In support of this point, I
would like to quote from the Report
of the Estimates Committee which has
been presented today. The report
says:

“Even the Members of the Esti-
mates Committee felt very bitler
about it. In view of the fact that
repeated assurances have been
given in Parliament that all the
migrants arriving after 1-1-1964
would be eligible to relief and re-
habilitation benefits, irrespective
of whether they possess migration
certificates or not, the committee
feel that it was only proper that
Government should have an-
nounced in Parliament their in-
tention of modifying their policy
before it was enforced.”.

My submission is that Government
have announced outside such a big
and major decision when Parliament
was in session and 1st April was a
working day for us. So, I would sub-
mit that it wag utter contempt of this
House, and I accuse the hon. Minister



